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RESOLUTION RE. APPOINTMENT OF
PARLIAMENTARY COMMITTEE TO
FORMULATE PROGRAMME OF
RURAL INDUSTRIALISATION.

SHri K. S. CHAVDA (Gujarat): Sir, I
move the following Resolution:

"This House is ol opinion that
Government should appoint a Committee
consisting of Members of Parliament to
formulate a long-range programme of rural
industrialisation to fully utilise the spare
tim, and talent of the rural population."

Mr. Chairman, Sir, as you know, in the past
decade all-India Boards had been set up to
advise and assist in formulating the
programmes of development for the handloom
industry, the village and khadi industry, the
small-scale industry, etc. In the First and
Second Five Year Plans considerable
assistance had been given to them through
provisions of loans, subsidies, technical and
marketing advice, and so on and and so forth.
Due to these efforts at the Central and State
levels village and small-scale industries have
contributed i, realising the objectives of
expanded employment, larger production and
more equitable distribution to some extent. |
live in a village. I know that these rural
industries have failed to adopt the improved
techniques. I know that the production cost of
rural industries has remained relatively high
and I know that the problems of unemploy-
ment and unsold stocks have arisen. The
income in rural areas is distinctively lower
than in urban areas. The average income of
the people in urban areas is double that
prevailing in rural areas. The agricultural
labourer gets one-tenth of what the labourer in
industries gets Shri V. L. Mehta, Chairman of
th, Khadi and Village Industries Commission,
gives reasons for the lower income in the
rural
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area, on page 126 of 'Ooty Seminar®. It has
been stated as follows:

"The main factors responsible for the low
level of per capita incomes in rural areas
are the growing pressure of population on
land and the decline or decay of rural
occupations and industries. The degree of
unemployment prevalent in rural areas is
not to b, judged solely from the results of
the Agricultural Labour Inquiry Committee
whos* Investigations did not cover rural
artisans or agricultural families cultivating
their own lands as tenants or proprietors.
The large volume of earning and non-
earning dependants in rural areas conveys
an idea of the disguised rural
unemployment, both on the land and
industry. Besides, we now have the results
of the inquiry entitled 'Economic Activity
and Gainful Employment' conducted
sometime back as part of the National
Sample Survey:

It will thus be seen that the incidence of
under-employment is much larger in rural
area, than in urban areas. This emphasises

Percentage of

gainfully

employed

persons

(Progressive

Totals)

With under 7 hours per 136 92
week

With under 14 hours per 176 12-1
week

With under 28 hours per 29:0 21-§
week

With under 5 days per 20°2 72
month

With under 10 days per 287 96
manth

With under 15 days 361 146

first the need for immediately devoting
greater attention to problems of economic
development in rural areas than in urban
areas."
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In many parts of our country during busy
agricultural seasons shortages of labour are
frequently reported and over the greater part
of the year a large proportion of agricultural
labour and others engaged in allied activities
are without continuous employment Under-
employment in the sense of those who have
some work but are willing to take up
additional work is about two crores. Our aim
is to reduce the proportion of population de-
pendent on agriculture to about 60 per cent,
by 1976. Our learned Member of this hon.
House, Shri V. T. Krishnamachari, in his
Paper on 'Problems of the Rural Sector' at
Ooty Seminar stated as follows:

"No agricultural community can
improve itself  sufficiently  through
agricultural work alone. We need,
trerefore, to pay much greater attention to
(i) the development of supplementary
occupations like cottage and small-scale
industries in rural areas and (ii) the plinned
integration of these areas with the

economic life of the urban centres."

On page 3 of the Bulletin on Small Industries,
No. 42 of September, 1961 Dr. V. K. R. V.
Rao, in his talk on the role of small-scale
industries in the national economy has said
that there is an imperative need to give a
higher place to the small-scale industries in
the national economy. He added that this was
neeessary for achieving a self-accelerating
economic growth which was vital fo~ the
country. He further said that Xndia was such a
large cauntry that no amount of increase in
the national fnrofme could brirug the desired
effect. It was, therefore, necessary that the
small-scale industries were popularised
everywhere by providing facilities in the rural
areas. He also ruled out the possibility of the
large-scale industries fulfilling the need or
doing any harm to any small se»le
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industry, he cited the example ot the
industrially advanced countries like Denmark,
Belgium, Sweden, France and Japan where he
said the number of small-scale establishments
formed 75 per cent, or 80 per cent, of the total
industrial units employing on an average 25
per cent, of the industrial workers. Now, as
much as 82:3 per cent, of the population cf
India live in the villages. That roeanr that 82-3
per cent, of the voters in India live in the
villages. In a democracy it should be the well-
being of this overwhelming majority of the
people that should receive the firsl priority.
But, Sir, in actual practice, the opposite seems
to have happened. Considering all the factors
of the Indian situation, the unemployment and
the under-employment, the heavy pressure on
land, the terrific rate of the growth of our
population etc. the industrialisation of the rural
areas is the only remedy. In order to narrow
down the existing disparities in the incomes in
the rural and urban areas, in order to stop the
migration from the rural areas to the urban
areas, in order to reduce the pressure on land
and in order to ensure the benefits of science
and technology to the rural areas, concrete
steps must be taken for rural industrialisation-
Otherwise the content of our socialism will
have no meaning. Piural industrialisation
means the even spread of industries throughout
the countryside. It is not to be conceived of as
being limited to what are termed the rural
industries or merely to the processing
industries. There should be an unlimited
variety of industries established in the rural
areas, transforming as rapidly as possible the
purely rural communities of today into
properly balanced agro-industrial and urbo-
rural communities and rural industrialibation
must come out of the soil, as it were, and be
organically related to the areas concerned. It
should not mean an invasion of the rural sector
by tne urban capital for the exploitation of its
resources and markets. A sarious
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[Shri K. S. Chavda.] programme of rural
industrialisation should give the highest
priority to research in small machine
technology with a view to improving the tradi-
tional tools and techniques. Such a programme
should also give stiious attention to radically
transfoming rural education so as to make it fit
instrument for rural industrialisation and
development. Rural industrialisation should
aim at full and sufficient utilisation of the rural
resources. Rural industries must be small in
scale and widely spread over. They must be
given adequate protection from urban
industries. The necessary means of production
should be reserved for the rural industrie. The
Government should assist them by providing
the raw materials, power, water supply, roads
etc. What kinds of goods should the rural in-
dustries produce? Should they be consumer
goods, or exportable goods or luxury goods?
On page 47 of the report on the Ooty Seminar,
Shri V. L. Mehta has said:

"It should be one of the aims of any
programme of decentralised production to
ensure that the products are consumed in
the region of production to the extent possi-
ble."

Speaking on the role of small industries in the
industrialisation of the rural underdeveloped
areas at the Small Industries Information
Exhibition at New Delhi in 1961, Shri H. C.
Mathur, M.P. was of the view that the public
sector should play an important role in the
rapid industrialisation of rural areas. I think,
Sir, that there should not be any water tight
compartments of the public sector, the private
sector and the cooperative sector so far as
rural industrialisation is concerned. Shri
Mathur also suggested the setting up of a high-
power autonomous Board for  the  rapid
industrialisa-
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tion of rural areas. It has been said in my
Resolution that a Committee consisting of
Members of both the Houses of Parliament
should be appointed. Government, if they like,
may appoint a committee consisting of both
Members of Parliament and non-Members or a
high power autonomous board. At present
there is no such authority at any level whose
particular responsibility is to think, study, plan
and act on behalf of rural industrialisation.
There are different boards and commissions
with limited scope but there is no integrated
approach to the problem. Rural indus-
trialisation has to be viewed as a single
integrated problem and not dealt with
piecemeal by separate agencies even though
these might co-ordinate their activities. There
should be a comprehensive authority charged
with  the  responsibility = of  rapidly
industrialising the rural areas.

An amendment has been proposed by Shri
Malkani to my Resolution. I welcome it and
would request the hon. House to accept my
resolution as proposed to be amended by him.

The question was proposed.

SHRI N. R. MALKANI (Nominated): Sir, I
move:

1. "That for the words 'long-range
programme' the words 'comprehensive and
integrated programme' be
substituted.""

MR. CHAIRMAN: The
accepted your amendment.

Mover has

SHRI N. R. MALKANI: Sir, previously
different terms were used about this subject-
Generally, I was brought up on the word
village industries and by that was meant khadi
only. There was a time when bv village
industry we meant only khadi and for many
years I myself thought only of khadi and
other thing were
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up, and the idea grew up along with me as it
were, the idea of agro-industrial  economy
became current. It was not quite clear but
it was there mentioned almost loosely but
very widely that we want not an
agricultural economy, not an industrial
economy but an agro-industrial economy.
That word was used and it was never very
clear to my mind as to what it meant. But
it was a wider and a more
comprehensive word though I did not yet
quite understand it. I rather think that
when we thought of village industries
previously we thought of giving sup-
plementary income to people in rural areas
who did not have enough. When we
think of an agro-industrial economy, we

think of industries in rural areas which
may be autonomous, independent of
this, which could give a full living wage to

a worker there and not merely a supplementary
wage, not merely a wage for the
agriculturists but to people who live in
rural areas. Sir, as far as I can remember,
it is only very recently, in the last year or
two, that this term "rural
industrialisation" has been used and I find that
it has been used also in the Plan and very
clearly but every one of us has got his own
interpretation of  what  is meant hy rural
industrialisation. I have mine and I place it
before you. Before 1 do that, I would like
to mention something else. In the
Third Plan I find that discriminatory treatment
has been meted out to what are known as
village industries and small-scale
[industries. In the First Plan the total
provision for village industries and small-

scale industries was Rs- 43 crores, five crores
of rupees only for small-scale industries
and Rs. 38 crores for the rest including

handloom. In the Second Plan, the figure
was Rs. 180 crores total; khadi and village
industries got Rs. 82 crores, from Rs. 38
of the previous Plan, more than double,
hut for small-scale industries it was Rs.
56
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crores, that is, eleven times. In the Third Plan,
I find that the provision for small-scale
industries is Rs. 115 crores but the provision
for khadi and village industries is only Rs.
92*4 crores. It has been increased only by Rs.
10 crores. I have read a number of reports on
this subject- There is with me now what is
known as the Report of the Study Team on
Community Development, December, 1959. It
is worth a look, and on page 70 they say that
the provision for small-scale industries should
be Rs. 165-70 crores, and what is more
important, there is provision made in this
Report for artisans, provision for the training
of artisans which is a substantial figure. There
is no such provision at all in the Third Plan as
it exists, as if an artisan does not exist. I have
also read what is known as the Report of the
Working Group, perhaps appointed by the
Planning Commission and they have
recommended a total provision for small-scale
industries to the tune of Rs. 232 crores but the
actual provision in the Plan is only Rs. 115
crores even though it has been doubled. The
recommendation of the Study Team put it at
Rs. 165 crores and the Working Group put it at
Rs. 232 crores. Sir, this is most significant
remembering that the Plan provides for big
industries to the tune of Rs. 3,993 crores; the
provision for small-scale industries is only Rs.
115 crores while the total provision under this
head is only Rs. 264 crores. If I may say so, it
is rather a discriminatory treatment. As far as |
know, in this House most of us are very
favourably inclined towards small-scale
industries; I have not heard anything against it
and as far as I know, the provision made last
year was completely spent and more could
have been spent if there was additional
provision. There are no two opinions in regard
to it; there is no quarrel about it at all. There is,
you may say, a divided mind, a hesitating
mind, about khadi and village industries hut
none whatsoever about
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industries. 1 do not see why this provision
could not have been raised at least to Rs. 250
crores when a provision of more than Rs.
3,000 crores has been made for big industries.
Even now it is time enough to revise and
enhance the provision under this head so that
small-scale industry is not treated as ancillary,
subsidiary or incidental to big industries but
because on its own merit, it is necessary, it is
very essential.

Sir, I come to the third point, mwhich is
this. Very recently a Report has come in our
hands, the Report of the Study Group on the
Welfare of the Weaker Sections and the
Chairman of that Committee was my
distinguished friend, Shri J. P. Narayan. There
is, to my mind, a most valuable chapter in the
whole Report about rural industries containing
about six or eight pages with an appendix. In
the very first page, page 35 of the Report, it
says—it is very strongly worded to my mind,
very strong language—"It should be
obvious"—but it is not quite obvious to the
Government—"to anyone who has given the
least thought"—I hope the Government of
India has given great thought to the
question—"that rural industrialisation more
than anything else is the supreme requirement
both for uplifting rural economy out of the
morass into which it has fallen and also for
raising the standard of living of the economi-
cally and socially weak." It should be raised to
a higher level than it is and they give the
reasons why they have said so. Somewhere
else they say that it is "the only remedy" for
renovating and advancing the condition of
people in rural areas. The words used are "the
only remedy". I would not put it so strongly.
As it is, it is too strong even for me, I submit.
I would like to put a question to th. hon.
Minister there. This Report is not written by
Malkani, by
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anyone whom you would call, people whom
you presume to call, 'fadists', 'fantastic people'
who are not to be taken seriously. I may not
be taken very seriously but wb.y these
Reports issued by the Government are not
taken seriously? They are Govern-ment-
apppinted committees. What is the use of
appointing these Committees which make
impertant recommendations if they are not to
be heeded by the Government? I cannot
understand that at all. This Report was in my
hands a few months ago. As a matter of fact, I
wrote to the Prime Minister in his capacity as
Chairman of the Planning Commission that
the Third Plan should not be finalised until
this Report was received and its recommen-
dations had been taken into consideration very
seriously and I am sorry that notwithstanding
that the Report has been published and the
plan finalised.

478

Sir, I come to the next point which is this. I
do not wish to inundate or cloud you with
figures about the growth of population and the
movement of population from the rural areas
to the urban. I think we are all aware of it.
When I was in Delhi in 1932 the population of
Delhi to the best of my memory was five
lakhs and that only when people came down
from Simla, otherwise it used to be four lakhs.
Now you are talking of a Master Plan; I think
of it as a monster plan, not Master Plan. It
appears to me like that. You are aware of
Bangalore, Sir. It is very fine town, very fine
city. It had a population of about six lakhs
only six or seven years ago and the population
now is double. Go and ask the people who
live there. The city is full of mosquitos and
slums. Take Calcutta. I do not want to use
strong language in regard to Calcutta but I
could not spend a couple of days in Calcutta. |
spend three days in Bombay and on the fourth
day I feel like leaving it. I would call this art
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aberration of civilisation that people should
rush to these towns. But they are forced. It is
not only these big cities that are like this but
there are a number of towns also like that. I
was a member of the committee called the
Scavenging Enquiry Committee. The Report is
now in your hands. We visited about 80 or 90
municipal committees, corporations and so on
and wherever we went, the cry was, "We have
not enough water. This water supply was
meant only for this much population but the
population has doubled and trebled. We have
no water supply. We cannot mwash anything.
We cannot give adequate drinking water
because the whole town is bursting with
population growth. We have no drainage and
we cannot dream of providing drainage
because it is too expensive". This is happening
all over the country. It is a move from the very
bottom to the top and the cities are having the
worst impact. There are SO many cities now
and do you know the number of cities having
more than five lakhs? I rather think that figure
should be the limit of a city population. No
.city should 'have a population, to my mind, of
more than five lakhs. You must find the means
of putting a stop to this growth. I had a talk
with 'Shri J. P. Narayan once and I asked him
as to what we should do about this problem.
He said that we could establish a number of
check posts all along the line where
population is moving. The idea appealed to me
very mnch and I said, "How would you put it?
Who would put such check posts? Having put
these check posts, who will exercise check
upon these check posts?" He said that these
check posts should begin from the top level up
to the division, district and once population
crossed that check post, we should revise the
national economy in such a way—the people
at the very bottom are bound to move to
Digger villages and to towns, bigger towns
and so on—that there is some provision for
their lirelihood, or a minimum wage,
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and what you would call minimum amenities
for life, education and all that so that they do
not move beyond the district. He said that the
time had come when we should revise our
idea of national economy, that towns and big
cities should go to the background and the
villages come to the foreground because 823
per cent, of the population lives in these
villages and he said that it is this 82-3 per
cent, which is more important. He said, as my
friend pointed out, that agriculture cannot
absorb this population. All the time, the only
Plan we are putting is, how much production
per acre, and then, how much foodgrains per
acre and there we stop. We have made some
progress, not very good progress because it is
a very difficult process, it is a very uphill task.
We have made some progress so far as
foodgrains are concerned but what about the
other lines? Have we made any progress in
anything else? When we find that there are no
such check posts, there are no such rural
industries, we find the population flowing, the
exodus going on and on from the bottom to
the top. We are not able to stop it. Sir, we are
all aware of slums. I am also aware of it and
as members of the Bharat Sevak Samaj, we try
to introduce improvement in some slums, just
a little. We touch the fringe of a slum, the
horizon of it and when we touch one, we find
that there are ten more slums! when we touch
ten we find that there are fifty more slums. I
almost told the people in the Bharat Sevak
Samaj that it is an impossible task. You
cannot do it. It will break your heart and mine.
We are creating, manufacturing slums before
our very nose. You cannot abolish them. You
find them multiplying in every area all over
the country. Now, where are those check posts
to be put up?

I come to the next idea. Fortunately, there
are a few terms that have now become
identifiable. There



481 Appointment oi
Parliamentary Committee

[Shri N. R. Malkani.]

is a good term called Common Service Centre.
I think we should have a Common Service
Centre for a population of 20,000 or 25,000
people where all these carpenters, tin-smiths,
fitters and all that can go and get common
service. We have a few of these and they are
very popular arw* they are inexpensive also.
Thev hardly require an investment of Rs.
50,000. But how many have you all over
India? I think there are only a few hundreds,
but they should be 3,000 or more from my
point of view. There should be a Common
Service Centre for artisans very near a group
of villages. It is accepted on all hands that
these Common Service Centres are very
popular, extremely good and they are very
near the artisan. The artisan today is in such a
pitiable position that he is neither in the town
nor in the village. He is leaving the village and
he does not know how he will be absorbed in
the towns; he does not know Vw and where he
will get settled. We have also used the words
"Industrial Estates". We have sixty of them but
not one is a rural industrial estate. We have got
an Industrial Estate in Delhi and we are
putting another, a double Industrial Estate for
Delhi. I cannot understand it at all. It passes
my wits to have these Industrial Estates in big
towns almost to invite people to come to
towns and live there. It is almost an invitation
to come over here for "There is plenty of work
here". We can ecasily have at least 300
Industrial Estates at the district level. The
small-scale industries are very popular, run by
hand or power, run by the public or through
co-operation or by the private sector. They are
extremely popular and wherever 1 went, |
found small-scale industries prospering,
flourishing and yet the provision for them is so
miserly, so stingy that I think Government
should almost be ashamed of it. Sir, these
terms which are very good have not much left
inthem. We accept them
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but we do not recognise them. We do not
make enough provision for them in the Plan.

If you can give me five minui.es more .

MR. CHAIRMAN: You had five minutes
more. Instead of fifteen minutes, you had
twenty minutes.

The question was -proposed.

SHrl BHUPESH GUPTA (West Bengal):
Mr. Chairman, [ rise to sup™ port this
Resolution because this matter has to be
considered and reconsidered as planning goes
on. Right at the beginning I must say that this
village industry, despite all brave talk on the
part of the Planning Commission and the
Govern-ment, has been given a back seat by
the Planning Commission and I think a lot has
to be done ir. order to reorientate the entire
approach with regard to village industries. I
generally agree with much of what has been
said by the two speakers who have preceded
rne and I shou'd like to add, a few suggestions
to what they have said.

Now, even when we were fighting the
British, one of the indictments against the
British rule was that it led to the ruination of
our village and cottage industries. This criti-
cism was absolutely justified and the meaning
of it was not fully seen at that time perhaps as
it is seen today after independence. We have
embarked on a policy of industrialisation of
the country but in an underdeveloped
economy like ours where we have got nearly
82 per cent, or a little more of the population
living in the villages, you cannot have rapid
industrialisation merely by starting heavy
industries or even medium industries in the
urban areas and towns, whether they be in the
public sector or in the private sector. They are,
of course, important, and the development of
such industries
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must be on a far bigger scale.  That is what we
stand for but at the same time we must embark
on a policy of industrialisation of the rural areas
today. There was a time when capitalist
economists almost took it for granted that with
the development of capitalism rural industries
must go and in fact in Europe in the beginning
of the 20th century we saw in Germany and ]
other places many small-scale and village
industries going out of existence as capitalism
grew. Monopoly capitalism which is growing
in our countiy also has a tendency to crush the
small and medium industries, let alone village
industries. The moment rural economy is
drawn into the orbit of capitalistic market
the tendency is there, and the laws operate,
for  the decline of the rural industries of the
type that exist. Now, this process is there in
our country; artificially we are trying to
maintain some. Therefore the very first thing
that we must realise is that we need a basic
orientation in the policy and that the deve-
lopment of rural industry is an integral part of
the industrialisation of the country and for the
general development of our underdeveloped
economy. In the rural areas today you have
nearly 3i million new job-seekers every
year. According to the statistics worked out by
the Indian Statistical Institute and also as
stated by Prof. Mahalanobis we find that
53 million people in the countryside today do
not have more than 15 days' work in a month;
that is to say, for half of the month they remain
idle because there are no employment
opportunities. Then we find every year people
becoming unemployed in the countryside and
that swells the number of unemployed in the
country as a whole. How are we going to face
this situation?  Now, rural industry = must
be viewed from the larger angle of indus-
trialisation -of the country, from the point of
its employment potentialities, and also from the
point of view  of raising the standard of living
in the country. Yesterday here the Prime
Minister was saying that unless agri-
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culture looked up, national income would not
go up still higher and. the standard of living
would not go up. I entirely agree but then in
the rural sector of our economy we must
develop simultaneously the other sector that is
called the rural industrial sector for promoting
rural industries on a larger scale. That is not
being done.

The First Plan took a step-motherly-attitude
towards it. At that time they did not
understand what planning was. There was a
Planning Commission but it had not yet found
its feet. When we came to the Second Plan
we had. the Plan Frame issued by Prof. Maha-
lanobis, Member of the Planning Commission
and Statistical Adviser to the Central Cabinet,
who said that Rs. 400 crores should be
allocated to the village and small industries and
that consumer goods should as far as possible
come from the village and small  industries.
We thought it was a very-good suggestion. [
participated in the discussions and  we
wholeheartedly supported that proposal at that
time. What happened then? There was a
cut by 50 per cent. The allocation was
reduced to Rs. 200 crores  and now we see
that only Rs. 180 crores out of that Rs. 200
crores had  been spent. A sum of Rs. 20
crores had not been spent. I am taking the en-
tire sector here and the Planning
Commission has not given any explanation
as to why it has been so. But we know the
explanation and that is, they do not take
special care to see that the money is spent.
They are so pre-occupied with helping the
private sector big industries, big
monopolists and so on that they have little time
and energy left for paying attention to the
rural industries. We see our Ministers
participating in the centenary celebrations of
the Birla family but we never see the same
Ministers ~ going to the villages and
participating in the centenary or similar
functions of the rural industries of our country.
That sums up the 1 entire attitude. But
why should it



485 Appointment of
Parliamentary Committee

[Shri Bhupesh Gupta.] ibe so? That has to
be looked into. The Jaya Prakash Narayan
Report has given some ideas. But there are so
many Reports. There is no dearth * of Reports.
I think if you pile up all the Reports here it will
look something like a mountain. Tlie
gentlemen of the Treasury Benches have been
sitting over them all these years. The Planning
Commission is fond of producing Reports but
paying very little attention to the many good
things that are said in these Reports. It has a
dogmatic and preconceived idea about
planning. Once it decides on certain things it
goes ahead. I know it. I participated even in
this Committee which the Prime Minister
formed in order to advise the Planning
Commission. He was the Chairman of that
Committee. It was a small Committee and he
agreed with us that village and small industries
had an important part to play. Almost many of
the things that have been said here, he also
said but when the Report of the Planning
Commission came in the shape of the Draft
Third Five Year Plan we found that the
approach was essentially the same. There has
been undoubtedly some quantitative addition
by way of a little greater allocation and that is
understandable because the size of the Plan
itself has gone up but if you look at it from the
point of view of proportion, it is more or less
the same. Therefore the approach is the same;
only the size has become a little bigger and
therefore a little more money has gone to the
village and small industries. That is about all
as far as they are concerned.

Now I found in our country—and I have
gone round during the elections, visited 13
States or so, and seen many places including
Centrally administered areas—and we heard
complaints that these industries were not
getting help. The artisans are not only not
taken care of but they are sent to their doom
by this Government in many places. In
Murshida-

[RAJYA SABHA]

to formulate 486
programme of rural
industrialisation

bad which is known for its silk industry, the
whole industry suffers and I found that in the
South also many fine handloom industries
which should be nursed by the Government
and developed with all the attention and care
are allowed to go out of existence. Such is the
position. Therefore it needs a serious re-
thinking on the part of the Commission as to
how we can set about this task. It is not just a
question of supplementing something. It is a
question of deve-Ic ping a vitality dynamic
sector in our economic life in the country-side
because we cannot envisage a situation where
industries will be developing only in the
towns and the problem will be solved. Bigger
industries and certain other medium industries
will certainly develop and should develop in
the towns. At the same time small industries
through co-operatives, State sector, individual
enterprise and through artisans should also
develop in the countryside. This is how we
can step up the rate of industrial progress of

the country. Otherwise, we cannot do
so.

These industries can cater to the
consumers' needs to considerable extent

relaxing our pressure on imports and also
helping the development cf certain vital
industries, apart from providing employment.
The employment question is very important.
Now, at the time of the last general elections,
the gentlemen of the Congress Party issued a
manifesto written by Prime Minister Nehru in
which they have said on page 11 of the mani-
festo that unemployment would be reduced in
the course of the next five years. At that time
it was 53 lakhs. Now, when they went to the
third general elections the unemployment has
gone up to 90 lakhs and we are told by the
Planning Commission now that in the course
of this Five Year Plan it would have gone up
to nearly 12 millions. This Is what we are told
and then we are told, pie in the sky, that
unemployment will go some day. Now,
this
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is the general approach of the Government.

The promise way reduction  of
unemployment, performance is doubling
of unemployment and then trebling in

another five  years. But some day if we all
survive, then we shall be living in a land-
well, I do not know under whose
blessings— without unemployment. This is
what we are told.  How can you solve un-
employment in a country like ours unless
and until you have village and cottage
industries developing on a gigantic scale?
It is not a question of doling out some
funds here andthere. This is the
approach of the Planning Commission.
The Planning Commission's approach is one
of doling out some funds here and there
creating an impression in the country that they
like the small industries and so on. Itis
the most miserable approach that the
Planning Commission can take on a subject
of so vital significance and importance to
the life of the nation. This is what 1 say.
Where is the scheme for starting  village
industries and maintaing those that are
there? Marketing, if you look at it, is not
available to the existing industries. Credit is
not available to many of the existing indus-
tries. As far as starting new ones in
concerned, it is an extremely difficult task for
even small artisans and others, co-
operatives or otherwise, to get the sanction
or assistance from the Government in order to
start certain village industries. No, that is not
given. They have to knock at the doors of
the bureaucrats. And shortly in India, I do not
know whether the Ministers will be more or
bureaucrats will be more at the rate  at
which both  are proliferating in the
Government. Then, you do not get
anything. [ know ofmany cases where
people have gone there and got nothing
from them and they have given up
the 5So0ib  as lost.  Such is the position.
Therefore, we are nowhere. Where is
the scheme? No scheme at all. Therefore, I
would ask the hon. Members
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opposite to become a little strong in criticism
as far as this issue is concerned. It is a vital
issue and 1 think that the Planning
Commission  should be told sharply,
pointedly, plainly that we disapprove of the
manner in which they have set about this task
of developing our rural and village industries
where millions of peopl, are involved. That
should be made clear.

Take the agricultural labour. The
Commission's Report has come out.
Previously agricultural labour waa

unemployed for 82 days in the year. After the
advance of socialism of their brand, according
to the Report of the Second Agricultural
Labour Commission, they are unemployed for
110 days in the year. Child labour has grown
and their indebtedness has also grown. Such is
the picture today, not according to any
communist propaganda, but right according to
the reports given by the Government. Thii is
the position. The latest we have got is the
Report of the Second Agricultural Labour
Commission, This Report gives a very sorry
picture of the countryside in our country,
whereas our Ministers are fond of discovering
revolutions there. Now, one cf the reasons
why it is so is the neglect on the part of the
Planning Commission and the Government of
our village industries. We have got industrious
people there who have imbibed a lot of skill
and are skilled people. It is not as if we are
starting on a clean slate, as if we have to build
it up. We have got a good tradition of village
industries in our country, but there is no
leadership, there is no resource to tap this into
proper productive activity. Therefore, it is
important to draw up a scheme under which
these industries can be started through co-
operatives, by individual artisans and so on,
by rendering them assistance. I do not know
why the State Governments themselves should
not be tn a position to start some industries
there in order to provide employment. I am
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[Shri Bhupesh Gupta.] not going into
industrial estates and so on, but it should be
possible for them to have a clear-cut scheme
tor starting, under the aegis of the State or
other public or semi-public institutions,
industries in the countryside. Money should
be available to these enterprises and so on.
That is how the scheme should be developed.
Now, the Planning Commission does not
listen to us. I tell you only three Plans are
there, I participated in the discussions of all
the three Plans and we broke our heads
against the stony walls of the Planning
Commission simply to impress upon them
that they Should render greater assistance to
village industries, pay more attention to their
development and make  this  rural
industrialisation a vital part of the general
industrialisation of the country. They have not
listened at all.

Therefore, I think this question has to be
discussed and I would like this House to give
a unanimous opinion that we are not satisfied
with the manner in which the Planning
Commission has set about this task. I do not
know how we can influence this Government.
They have got their parliamentary party
meetings. Well, they can put pressure on their
Prime Minister. We are leaders of our party.
All the rank and file of our party put pressure
on us and tell us that we shouJd put more
pressure. We do not like the way you are
supportings it. Why cannot you get up in your
party meetings and put pressure on the Prime
Minister or whoever it is and say that you are
not satisfied with the manner in which you are
helping the Planning Commission in handling
the problem of village industries? There
should be consultations and discussions with a
view to bringing about the requisite
orientation and approach in the matter of
planning the development, on a far larger
scale, of the rural and village industries in the
country.

[ RATYA SABHA ]

to formulate 490
programme of rural
industrialisation
With these words, I fully support the
Resolution and I am grateful to the hon.
Member who has brought it forward for
discussion in this House.

SHRI ARJUN ARORA (Uttar Pradesh): Mr.
Chairman, I support the Resolution moved by
my hon. friend. Shri Chavda. Village
industries are a very important sector of our
national economy. As a matter of fact. one
could say they are the most vital sector in the
national economy of India. The Resolution is
carefully worded and it pointedly draws our
attention to the fact that the talent and time of
the village folk is not properly utilised. A
well-known fact is that our agriculturist works
in the fields only for about 80 to 90 days in
the year. He does not know what to do the rest
of the time. If we could make some
arrangements to make use of his time and
talent, when he is not engaged in agricultural
production, our national wealth will grow by
leaps and bounds. It was with a view to doing
that that the Father of the Nation started the
great movement of khadi, which many in the
country misunderstood. It was mainly with a
view to utilising the time and talent of the
village people that the movement was started.

12 NOON

Now though we have been free for more
than fourteen years, the condition of the
village industries is what it was under the
alien rule. The task of promoting khadi and
village industries has been entrusted to a
Commission which is headed by well-known
people. What I find is that the Khadi and
Village Industries Commission is more active
in fashionable quarters than in villages. You
find the Commission opening luxurious shops
in big cities and paying a high rent. You do
not find it active in the villages.

SHrR1 BHUPESH GUPTA: Their customers
are generally Princes.

SHRI ARJUN ARORA; Their customers are
Princes and men like Mr. Bhupesh Gupta. All
the same the fact
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that a Khadi Bhavan is opened in the
fashionable Cannaught Place or in the
fashionable Fort area of Bombay does not
seem to help the wvillage people. The
production of khadi in the country is not
growing. The production of village industries
in the country is not growing. As a matter of
fact what is happening is that the village
people themselves come to the cities for
buying things produced in factories which
they normally, till some time back, produced
in their own villages through their own toil.
So, instead of enriching the village economy,
we are responsible for a state of affairs in
which the wealth produce in the villages is
drawn to the cities. That is a very unhappy
state of affairs, and it is time that a Resolution
like this was accepted by the Government and
acted upon.

Sir. I have some information about -what is
being done in the matter of electrification in
the States. If we are keen on developing
village industries, if we are keen on develop-
ing small-scale industries in the rural areas, we
should ensure that electric power is available
to the villages in rural area at a low rate. What
is happening is that electricity rates in the
cities are much cheaper, and if you want to
instal even a small-scale industry in a rural
area, firstly, electric energy is not available,
and if something is done according to the
much epublicised rural electrification plan,
what you find is that the rates are very high. In
U. P., for example, electric energy is available
at cheap rates in cities like Lucknow and
Kanpur, but in the rural areas the normal rate
is nine annas per unit, about four times of what
it Is in big >cities. Now that is not giving en-
couragement to the rural industries. "That is
not giving help to the rural people to make use
of their time and talent. The Prime Minister
said yesterday that electricity and steel are the
two prime factors of industrialisation. He was
very correct in saying so. | feel that electricity
is even more im-
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portant than steel in many ways, because
without electricity no industry can run. But in
the rural areas there is no generation, no
distribution of electricity. Our big hydel plants
are got ready, and almost the entire energy
available is given to cities and big industries.
A substantial portion of it should be reserved
for rural areas. In U.P., for example, a large
number of tubewells have been sunk, but they
have not been commissioned because the
electric energy to drive them is not available.
When the tubewells sunk by the Government
itself at a huge cost in the rural areas of
Eastern U.P. are not commissioned because of
lack of electric energy, it is mid-summer
night's dream to hope that village industries
will develop. How can a poor villager utilise
his talent, of which there is plenty available,
in industrialising his area unless electricity is
made available at cheap rates? That is not
being done. It is a matter of great
disappointment that whatever was provided
for village industries in the Second Plan was
not spent In a way it is correct because what
we find is that much of the money which is
supposed to be spent on village industries is
spent on running offices in the cities designed
to promote village industries. So, if that is not
done, it is a good saving, but what should
have been done was to utilise the planned
expenses in the rural areas themselves. It is a
great pity that it has not been done. The
standard of living of the people will not
improve unless that is done, and I therefore
support this Resolution.

SHRI N. SRI RAMA REDDY (Mysore) :
Mr. Chairman, I am very happy to rise to
support the Resolution moved by my hon.
friend and neighbour Mr. Chavda. I had also
given notice of a Resolution of a similar kind,
and therefore it is all the more proper that I
should speak a few words in support of this
Resolution, and I thank you for giving me this
opportunity.

Sir, the primary objective of any
Government is said to be to create or to
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[Shri N. Sri Rama Reddy.] provide to the
large masses of its people opportunities to
lead a good life, and it is all the more so in the
case of our democratic Government. If this is
the premise that we have to c:ncede to the
Government, the Government  must
necessarily undertake a large-scale economic
activity which in the modern times every
Government has been doing.

Now, Sir, Free India after the advent of
independence has to its credit the distinction
of having planned two Plans, and it is
proposed to launch the Third Plan right from
the 1st of April. In the last two Plans much
has been done, and much has not been done
also.

SHrRI BHUPESH GUPTA; How can it be
that much has been done and much has not
been done also?

SHRI N. SRI RAMA REDDY: Both the
things are possible because the magnitude of
the problem is so grea”, is so Himalayan, that
however much you do still much more
remains to be done. That is the problem.
Therefore. Sir, the Resolution before the
Hous* is very specific. It is not the intention
of this Resolution to propose the methods or
the measures that should be undertaken for a
comprehensive and integrated programme of
rural industrialisation. But for the purpose of
this Resolution it is absolutely necessary to
assess the quantum of employment or the
unemployment that is prevailing in the
countryside today. For this purpose our
national economy can be classified under two
heads: industrial economy and rural economy.
The rural economy involves a far larger
number of peode than the industrial economy.

As has been pointed out by the Mover, it is
nearly 82.3 per cent; 82.3 per cent, of the
entire population of the country is involved in
this rural economy. I do not know whether the
Planning Commission or anybody else has
worked out the actual figures for the quantum
of unemployment itha" is found in the rural

popu-
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lation. From the Second Report of the
Agricultural Labour Enquiry Committee, it is
quite possible to draw broad conclusions and
from this Report I have attempted to work out
the quantum of unemployment that is available
in the rural parts. According to this Report
which has been written in the year 1956, the
total population of the country was 357 mil-
lions out of which the rural population was
294 millions which works out to 82- 7 per
cent, of the population. Out of the rural
population of 294 millions, 240 million people
were agriculturists depending upon agriculture
directly or indirectly. The percentage of the
population which is dependent directly or
indirectly upon agriculture works out to 81.5
per cent. Therefore, in the rural economy there
is hardly 1.2 per cent, of the population which
does not depend directly or indirectly on
agriculture. Therefore, a vast number of
people, almost 81-5 per cent, depend upon
agriculture. Let us see how far this 81; 5 per
cvxt of people are usefully employed or are not
employed. Once again, it has to be seen from,
this Report that of the entire population
depending upon agriculture, owner-cultivators
and tenants are 193' millions including their
dependants, and agricultural labourers are
nearly 43 millions.

From this Report it is quite possible also to
work out the number of days" on which each
category of these people is employed or is
unemployed. It is said that the land-owners
and the tenants are hardly employed for 50
Der cent, of the days in a year, that is they are
employed for only six months in a year. The
actual labour force out of these 193 millions is
said to be 80 million people. These 80 million
people have work, on the-basis of this
computation, only for six months in a year.
For six months they are forced to be
unemployed. It can be seen that 40 million
people-land-owners and tenants—are unem-
ployed throughout the year. This is the figure
for the tenants and the land-owning classes
only. There are;
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other classes of people called the agricultural
labourers whose number ts 43 millions,
according to this Report, and precise
information with regard to how many days
they are employed or unemployed is available
from this Report. It can be seen that in this
category there are both men and women.
There are 24 million adult men agricultural
labourers who are employed only for 221 days
in a year. That means to say that they are
unemployed for 144 days. Similarly, the
number of women labourers comes to about
19 millions and they ar, employed only for
168 days in a year and for another 197 days
they are unemployed. Therefore, putting all
these together—40 million people from the
agricultural labour force of tenants and the
land-owning class, 24 million from the
agricultural labour force (men) and 19 million
from the agricultural labour force (women)—
all these things put together, it would work
out like this. How many working days are lost
by the labour force of the country? It is a
figure which is colossal. I do not know if the
Planning Commission has done this job or
not. But anyway I have attempted to do it and
if I have shown to this House what a colossal
problem this is, then I think I will have done
my duty. Now, Sir, under the section 'Adult
men agricultural labourers', on the basis of the
idle 144 days in a year, the figure works out to
3,462 million days. Under the category of
women, 3,722 million days ar, lost, and under
the category of land-owning and tenant
classes, 14600 million working days are lost.
Thus, all these three categories put together,
work out to 21,784 million working days lost.
If these figures are converted into men or
women days lost, Jn terms of men and
women, it works out—at the rate of 365 days
in a year, of course—that 60 million people
are unemployed throughout the year in the
agricultural sector. This is the colossal figure
which we arrive
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at by basing our calculations on the Second
Report of the Agricultural Labour Enquiry
Committee. Sixty million people are
unemployed throughout the year in this
country in the rural sector only. This is where
we arrive at.

Dr. A. SUBBA RAO (Kerala): What is
the total population?

SHRI N. SRI RAMA REDDY: According
to this Report, 357 millions.

So, Sir, we have not been able to provide
against this colossal amount of unemployment
that is found in the rural sector. Can we say
that we ever are going to reach a stage which
is properly called the self-sustaining economic
growth or self-generating economic growth?
When are we going to reach that? I suppose
not in the near future. I do not know how
many Plans we have to work out. But all the
same, we ar« chased by another problem, the
problem of population. The problem of the
unemployed labour in the country is chasing
this employment creating process. One is
chasing the other and the employment
creating potential is overtaken largely by the
unemployment force that is coming into
existence year after year. I do not know
whether at this rate these two things can meet
at all at any time or at any place. This is the
situation. As against this, from the Third Five
Year Plan Report we find what is the
employment potential that is created in the
agricultural sector. Sir, it is said that it can be
done through intensive agriculture, that is due
to irrigation, soil conservation, flood control,
land reclamation, settlement of the landless
workers, drainage schemes, etc. Out of the
important agricultural schemes that have been'
undertaken in their entire capacity, the
employment potential is estimated to be 375
millions. It is just a drop in the ocean. And not
only th ait. There are what are called the
village and the small-scale industries
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[Shri N. Sri Rama Reddy.] which are
expected to provide employment only to nine
lakhs. Let as be generous. Let us convert it
into one million. Even then, it is 4.5 millions,
as against the unemployment that is found,
which i to the extent of 60 millions. Even if
the entire targets in the Third Five Year Plan
are achieved, we are only still chased. We are
probably not even neutralising the position
That is to say, the extra men that come into the
labour force year after year are said to be 4.5
or 5 millions a year. So, at this rate I should
think that we .are nowhere near the problem. It
is this enormity of the problem, Sir, that made
me to be one of the supporters of this
Resolution. Whether at all we are going to
solve this problem, this is the thing that is
troubling the entire country. If this is true, let it
be investigated; let this problem be gone into
very thoroughly. I am not satisfied with the
Resolution; I do not know if there is time to
move any amendments, but it ought to have
been in a better form. This committee or
commission or jhigh-powered commission—
whatever it was—should have included the
Members of Parliament who are responsible to
the people of this country- It should have also
in it economists, great economists, without
whose help probably we will not be able to
assess the problem very correctly, and also
engineers and industrialists. It must be
comprehensive, integrated. I am very happy
professor Malkani has given these words to
me. Now if it is to be a comprehensive one, if
it is to be an integrated one, the commission
should consist of not only Members of Parlia-
ment of this House as well as the other House,
but also the eminent economists, the eminent
agriculturists, the eminent industrialists, the
eminent engineers; this should be a body of
that kind, and the problem must be gone into
very thoroughly and very satisfactorily. What
measures should be  suggested, let us
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leave it to the commission, and probably the
scope of discussion should be limited to
making out a case for bringing into existence
a commission—a high-powered commission,
if necessary—of this magnitude. The solution
might lie in so many different directions, but
solution must be found; it has got to be done.
It is not probably in this House that we are
going to decide what the solution should be.
The commission to which we are entrusting
this problem will not only investigate the
magnitude of the problem but also propose the
measures and the time. In the matter of time,
Sir, yesterday, our illustrious Prime Minister
was saying that the essence of the matter was
time, how quick we go, how quick we solve
the problem; otherwise we will be overtaken
and we will get lost. Therefore, Sir, this
commission or committee or whatever it
might be called must be brought into being. 1
am sure the Government will accept the
suggestion that has been made by this House
today or is going to be accepted by this House
today, and will bring into existence a commis-
sion of this kind, not only for their sake but
for the sake of this country. We are not going
to solve this problem by patchy types of
approaches. I am sure, so far as the rural
sector is concerned, the approach has been
very patchy, half-hearted; it has not been
totally employed at all.

Very recently, Sir,—to quote to you only
one small instance—I was in a place called
Madhugiri. I was sitting in my friend's house
At that time, a person with a bundle of fire-
wood on his head and bare-bodied came to
that house and offered to sell that bundle of
firewood to the landlord—I mean to the
owner of that house. The house-owner said: "I
do not want; get away."

MR. CHAIRMAN-. Mr. Rama Reddy, your
time is up.

SHRI N. SRI RAMA REDDY: Only one
word, just one illustration of the
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condition prevailing in our rural economy to
which I was a witness very recently, [ want to
bring to the notice of this House.

As 1 was saying, Sir, a man, almost bare-
bodied and with a big bundle of firewood on
his head came to my friend's house I had the
honour to visit and offered to sell that bundle
of firewood to the house-owner. And ne
callously spoke, as if nothing had happened—
for me it meant a different thing; it was a
tragic story. A man goes to the forests, bring a
bundle of sticks and offers it for sale for the
use of the house-owner, not for the use of the
man, and the bouse-owner says: "I do not want
it; go." The man was sweating. Where -would
he go? And then he went to the next house
where also the same thing was said and with
the same Teply from three or four houses he
was turned out. Is this the sort of thing that
should happen in a welfare State of which I
should be ashamed? 1 should think that every
able-bodied man must be found employment,
and it is the duty of the Government, and if it
does not do it, it has failed in its duty.

Thank you very much.

KUMARI SHANTA VASISHT
(Delhi): Mr. Chairman, Sir, I rise to support
this Resolution and I feel very strongly that if
we really want to usher in a socialistic pattern
of society and want to raise the standard of
living of the vast masses of our people, we
must. industrialise the rural areas, so thit thp
rural ponulation gets a b tt"r deal "We have
emrjhasised a good deal on the c¢ nrtition of
our rural peoole, on what thev ne"d and how
we wa"t to h"lo them. The Communitv
DeveloDment programme has gone a certain
wav; in som» resnects it has gone a long wav
to imnrove the condition in the villages. Yet.
there is a lot that 5¥111 remains to be done.
We have
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extensively given services in the villages. The

main emphasis of the Government has been
that the rural areas should come up, that their
standard of living should go up, and this has
also been the manifesto of the party in
power—the  Congress Party—that  the
socialistic pattern  should become a reality,
that there should be social justice, that there
should be economic equality amongst all the
people  in India, and so on. But even now
the condition in the rural areas is n t as
satisfactory as we would like it to be. Industries
should be there to use up the spare time of the
people. After all, even in the cities, spare
time is sometimes just wasted away, but more

than the use of their "spare time in the
villages their economic c:ndition should
improve. As you are aware, Sir, our country

is visited by floods, famines and such other
calamities almost every year. Certain parts of
India face such misfortunes and calamities, and
year after year, almost all these years some
parts of India had to face this problem, with the
result that even the improvements that we had
been able to make by  the Community
Development programme  could not be
successful because of the havocs that were
being wrought in some parts of the c~untrv.
You also  are aware, Sir, that all these years,
every time the Government also has been
distributing grains and such othsr things in
the parts which have been flood-affected and
equally affected otherwise.

Recently, Sir, I met some voung people
from the rural areas, and one of them was a
young person, a young gentleman, dejected,
and he said: "All our crops have failed. Now
we are ea'ing the grains of the Congress —he
meant the Congress Raj, I sun-pose. But that
was a very sad thing to hear, and I think, for
the people of the villages, for the entire area
of villages, to feel that they are e“t'ng the
grains of 'he Congress Rai or whatever party
they meant, is against their self-respect and
their dignity;
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[Kumari Shanta Vasisht.J that people, who
are normally hardworking and want to earn
their livelihood and want to live with their
self-respect, sh:.uld have to depend on these
doles is really against the self-respect of such
people, that they should suddenly become
absolutely helpless and destitute and have to
depend on Government charity or Government
relief for their maintenance and daily bread.
This has happened in vast areas. Even in the
Punjab, the Government distributed grains; in
Delhi they distributed grains. This has been
done. I am sure, in Bihar and other parts also.
This is almost a yearly occurrence, but it
damages the self-respect of our people very
badly; it breaks their spirit also, and I may
humbly say that this, some of it, can be
avoided. Some of the calamities are nature-
made, but others are man-made. For example,
the drains have not been cleared f r the last 7,
8 and 10 years in various parts of the Punjab,
and I suppose in other parts of India also. If
these drains could be cleared, then some of the
waters could flow away; it can be channelled
properly, in which case the floods and the
water-legging would not be there, and these
calamities could be reduced in their intensity
and in their effect, and thereby the poverty that
comes to these areas could also be reduced.

So my submission is that, whereas we
speak ¢, much about raising their standard of
living, unfortunately we do not take those
steps which are within our means, which are
within our budgets, which are very sma'l
minor things that can be done—like clearing
the drains in certain areas, OT such other
things like controlling certain small rivers and
rivulets. I am not talking about big river
projects here, but some cf the smaller rivers
can be somewhat controlled and managed.
Even that sometimes is neglected, because the
machinery moves so slow. If the machinery
would look upon this piece of job as
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an urgent matter, then matters will improve.
Also, to make up for such situations, to make
up for the poverty that exists in these areas, to
make up for the very low income which is
because of the poor agricultural produce, we
have, as of need, to have industrialisation in
our rural areas. Even the well-to-do people in
the rural areas do not earn as much as the
lowest income group in the urban areas. I think
a chaprasi or a clerk in cities is a better off
person than even a medium class zamindar in
our rural areas. He has 30 acres of land wliich
really gets fragmented again and again due to
children inheriting and becoming partners and
so on. That 30 acres of land, within five, ten or
fifteen years, when it goes down to the
children gets again fragmented and the income
becomes very low. Even as a matter of
economic necessity there is no choice except
to have vast, extensive industrialisation to
supplement their incomes, to improve their

incomes.

Sir, when the lands are fragmented again and
again, the ordinary, poor peasant or proprietor
gets a very bad deal. If water-logging is there,
he is practically starving. Many people in the
villages, who had lovely houses, pucca brick
houses in the villages which had schools,
dispensaries and pavements and other faci-
lities, told me—they were well-to-do village
people—that they were starving, their crops
had failed year after year and they had not a
single grain in their house. "Tell us how we
should thank the Government", they said.
"How can we be grateful to the Government?
We are reallv starving", they added. They
were all well-to-do people, supposed to be 1 -
to-do people of the villages. Therefore. Sir,
when we see their condition as bad as that, in
certain parts ejily, we have no chaTbe except
to think tliat something more drastic needs to
be done to see 'hat they do not depend only
on rains and such.
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other things for their livelihood and j to have
their two meals a day.

I definitely agree that the condi" ' tions, not
only in the urban areas but also in the rural
areas, have definitely improved. There is very
much improvement in their health and living, in
their food, in what thiy eat, hov; much they eat
and so on due to th > facilities cffered by the
Government. But the fact remains that in spite
of this there is tremendous amount cf poverty
and there is this living which is a sort of living]
on the marginal level and that they can soon
become destitutes and practically starving

though they look relatively well-off and so on.

Even a well-to-do zamindar, whether you
call him a zamindar or an ordinary peasant
because he has not much of zamindari, with
15 acres, 20 acres or 30 acres of land, barely
gets two square meals a day. He lives in very,
very meagre and humble circumstances. It
does not give him anything more. An
Assistant in the eities is better than a
zamindar who has 20 acres or 30 acres of
land. Those landlords who have hundreds of
acres of land, where they make orchards or
have eo-cperaitive farming etc., are very well-
off. They can be compared to our big business
people in Delhi and other big cities but the
ordinary landlord or zamindar is very badly
off. Therefore, it is very essential that ihe vast
masses of our people who are living in great
poverty, almost on marginal level, must be
assured of a good living, I should say,
otherwise this transfer of population from the
rural areas to the urban areas will continue. It
will always drain our resources in the urban
areas. It will go on creating slums and such
other things on which Prof. Malkani just now
put some light.

Furthermore, I may say that we nave
wanted them to improve their conditions by
village industries and by khadi. Khadi does
not give them
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even a rupee or eight annas a day whereas the
minimum wages in Delhi are Rs. 1-12, Rs. 2
or Rs. 2-8 depending on various types of jobs.
Therefore, they are not able to earn even the
minimum that is ordinarily available to an
unskilled labourer. So, this khadi and small
village industries do not work.

Corning to co-operatives, we have co-
operative societies which exist only in name.
Some of them ars g od and effective but most
of them are on paper and only in regis'ration
offices; they do not work. Sir, co-operative
movement will succeed when there is
education, when people know how to run
their affairs, how to keep their accounts, how
to distribute their snares. There is tremendous
lack of education. After all, how much pri-
mary education is there? Whatever primary
education is there, that does not make them fit
to keep their accounts. They are so insecure
and so much afraid of new things also that
they feel that if there is a cooperative society,
somebody will take away their share and they
will be left helpless.

SHRIMATI T. NALLAMUTHU
RAMAMURTI (Madras): That is not correct.
In rural areas, they keep their accounts very
well. Apart from primary education, elders
had kept their accounts in a perfect manner
away from all that literacy and primary
education could give.

KumARI SHANTA VASISHT: Yes. I agree
with my friend that they do manage

SHRIMATI T. NALLAMUTHU
RAMAMURTI: I would challenge any hon.
Member on this issue. The Mira-sudar
landlord, and more than him, his wife kn?ws
better to keep accounts of finance, of profit
and loss in the yield of crops, stretch of the
country, areas of the field, yield of the crops,
measurements of paddy that is being produced
and so on.  Simply because
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[Shrimati T. Nallamuthu Ramamurti.] we
are living in a 'Literacy drive age', let us not
measure the genius, the wisdom of our rural
people by the yard-stick of an instrument—
literacy.

MR. CHAIRMAN: Not a speech.

SHRIMATI T. NALLAMUTHU
RAMAMURTI: Living in times where
literacy has become essential, let us not,
however, look down upon the traditional
genius of our rural people to reckon and
calculate in an expert manner that comes
from experience.

[THE VICE-CHAIRMAN (SHRI M. P.
BHAHGAVA) in the Chair]

KuMARI SHANTA VASISHT: 1 agree with
my friend that our village people are very
clever and they manage their accounts very
well. But what I am trying to say is this. Co-
operatives do not succeed becau'e there party
politics or disagreement develops, and
because of party frictions which develop in
these villages or in these co-operative scieties
some of the industries that could be run by
them do not succeed very we'! Actually it
brings about quarrels Jn the village or a
tremendous amount of friction whereby our
efforts in cooperative societies and village
industries or small industries also fail because
of these difficulties. Had they been very well
educated, say, graduates or otherwise, they
might be able at least not to fight on account
of these financial matters. They mav have
other disagreements bu' the money matters
could be handled more efficiently, carefully
and properly.

Sometimes, I have also known large numbers
of our village people suddenly being sent to
courts of law to face a certain enquiry or for
failing to return certain loans which they d'd not
know how to return. The-." have no business
arrangements. They do not know that to do
having set up various types of small industries. |
Suppose it does not work, they do not 1

[ RAJYA SABHA ]

to formulaic 506
programme of rural
industrialisation

know how to make it a paying proposition. It
is not easy to set up a small industry and make
it pay. There also our village people have
suffered because they do not know how to
make it a paying proposition and that has
created more frictions amongst themselves.
When they incur loss:s, they are not like
business people who can make up these losses
by longterm investments whereby it will begin
to pay in due course. Unlike business people,
once they invest they want return afer six
montfis or a year or at the most two years. If
there is a year when they fail to make prolts,
or incur losses, they feel very bad about it and,
as a result, the entire co-operative society is
some'imes wrecked because of one loss in one
year. From this point of view also, I feel that
industrialisation ' through co-operative
movement is necessary but the various
handicaps need to b« removed partly through
education, partly *brough training of co-
operative societies and partly by good Gov-
ernment  supervision®*  not  necessarily
interference, but good supervision and help
and assistance to these sT ie-ties. The fact
remains that something more drastic needs to
be done because the societies cannot help
themselves. Agriculture is not sufficient to
rajs# their standard of living.

Now, Sir. it seems to me that di«-parties of

income will go after this industrialisation and
the shifting of industries or the starting of new
industries, say, in the rural areas. I would
humbly submit one thing to the hon. Minister
that whenever we opened colleges in rural
areas, u-b™n people went and joined those
colleges.
When we have Academies etc
(Time bell rinas.) Pleise give me a few
minutes more because mv time was taken up.
When we have Academies of Engineering and
so on in some towns, outsiders come and
flood 'h°m iro. Well, thit is all ri“ht but the
fact is that these local peoole do not benefit.
Now, if we are go'ng to
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have an industrial estate in a Delhi rural tries and improve the economic condition
area, | am not sure that the village people of the rural areas. This is most urgent and
will benefit from it. Again it will beno long-range programma should be
business people from cities who will go and drawn up. It is something which needs to
buy these lands, and set up their industries be done immediately within the next 2 or
there. And Who will be the beneficiaries 3 or 4 or 5 years. Within five years we
from this industrial estate? Not the ruralshould be able to say that we have
people. I think the benefit should definitely accomplished so much, that we have
go to the rural people and not to outsiders or given employment to so many thousands
the city people who are already businessand thousands of people, that we are
people. producing so much of goods and we

should be able to say in the next five yean

. . . that so much has been achieved, that we
Sir, I also feel that industries should also cannot only plan and think and work out

be e xtensively started by the Government schemes for the next 5 vears and
itself. The public sector should take greater implement them in 20 earz—b that
part in starting these rural industries because d lp le will b }é ty but
in rural areas the conditions are not so satis- <, 2y > PEOPIC Wil become desperate—bu

factory. People are riot so conscious of their we c;.n. dolsometlklnnghye.ry qulickly and
rights. They are not so assertive either. SXPSdItiously, so that thisis taken care
Therefore, some of the private concerns do of immediately.

not give justice to the people; they are not
always fair. Of course, some of them are
very fair but many of them are not. (428 y L,“!“*) £ 2oy GO
Therefore, even for the sake of social justice ——

and social equality and fair-play to the rural Lt ‘_,.L. Fedede 4 e Sy Sl
people and to really help them with a desire h )

for their welfare, 1 think the Government & Ul yag &2 a4 ¢ee gam 3/
should take in their own hands the question of n "
starting industries in rural areas and set up an %42 & S oy S ¥elapey 2 45
excellent example in efficiency and fairpla; .. il G s
and good dealir?gs so that the rli/ral popullz;r‘zioz je i d"“ R -2l
really come to feel the benefit so given to
them, and to really feel that something
tangible and more worth-while has been done
for them. I feel that the public sector should
definitely take it up and essentially start the Ut Lo u!..\.?; wlyyed S u..l sk
industries in the vast rural areas so that even if

the private sector goes there, they know where —«=-ills & o, Puedla S e
they compete, and whom they will compete B = = )
with and if they want to compete successfully, =" &% s - & War Bl soue
they will have to set up good standards : " = .
because if the public sector is there in those < L' & oo Jlude - a4
areas, they will perforce have to set up good
standards. Therefore my humble submission
is that only the public sector should go to the . Jlo &5 o Iis o pytedil
rural areas and set up indus-

Thank you.

‘:LL é I..a“' 2 L't‘L"S J’I}}d ¥y b

-2 é.'.nd s Jo €l oth 1l
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e A ey Eled g Jo K pea
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HAT | THE AT WA FHRL T AT
R AT AW &, BT AT T3
& WY & A | A wF § 6k
foraet gmrdt e At A ¥ 77 7w
g wrdr § 1 g4, 2, T, o,
Tl HE I AWM E ) TH aw
q 0 i@ TH 43 13 99 |ray
& 1% 17 & &R 9T g9 2T FI7 ®
o @7 &1 9| eTw W@ § W 7
W 7T T AN, S T ATAT qT
oY, ¥5T4r 3T 20t | PR & Wl
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FrarT T § WK wET 36T @
& | g WO TET wwgeEe 8
afpT agt 7g7 0T &, AW T
THT ® g AT (grawad A G gL a®
g FTT WY & A e qaEy i
TEAIE § @ & | gAY avg § 4 graf
# 2T, FAwar a4 § 2@ {5 Tt ow
qF 4% a3 wgw &, 4F A wEA
A A A g am @ oAt W
Trad &, WA # it § o g,
fraras 2, % fard ¥, Fowa ww
¥ 2, oy dm s F uw @
o & qe & §, ok as @ ow
oY FEAT F17 # 9r faer ame
qt "y feer & sa@r A faw
Ffor R ga oz e fifas,
gzt ffod oK @Y F fFo g
&fsg 1 s STEr g8 AT a8t
fowet & 1| 9% & 47 w9q £, oF
&7 FANIC E, 3 T A AT TH
A TEE T A WR T
¥ar 9t fr g9 ¥ &, ar ag dwv
gt A F | wR el wiER F
dw w1 Wi T ST §, &I
T AT WL AgT A AT WY
TF WM wEEai # aoh [
o & St wifed g T8 AT
W H A oW AW & w4l g F
ot fafreet & ar Weat & ag game
far  wr 9 &, T TG FO 0
wifad afma smar frgy  aww
ATTA & FEET ITAT AMEE WX
gz ¥mar  wifga f ot weelt G2 &
gfY frem & T st awm et
# 95 g fau G@r s § 9K
oY atew gw wrow & e
| TR I 3B, IAFT WA
e off 7 Fer ar fF ot g-fad
sy §, woifae & deedr 9 &
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7 % ¥ 7w &, 7 920 oAy &
o F M A AR A3 i FeEn
g & &Y FTaT ¥ waa 09 mar
g ot 1 1 9% WF F AW wY
a1 wig # 1w oaw faew wR
FREA STl FT TEE TA FET
wfed 1

ot s @t w9 fqua av
atfaq |

wwr gy f@g w0 HAET
greer  AfEw | SEE wRY 43 ge
fafyez &t =1 3fgd o ffe amx
9dat 1 et @ EE 0 ndw
for e H &1 97 2@ wH ENW
gar g i agf 0% as R A e
[# o5 o5 ot aem & arEi de
e ao g, fawelt & Tt 197§,
3@ ag § f o 91 & Famer Wi
T & U9 § wEl, At S
stosl ¥ fod a% T8 S@w 0 wWEw
g #ix zm 9% qdiEg ag § 5 widt
8, afwn & # wiwg  z9@a @Y
|

st qftewr @t o W Sl A
@ F, SEW OWOHA § Wl dles

g 7

gver gy fog @ 477 § WwEl
AEEIG Al gdr ¥ 7 q e §
gafere Fg @i g | faew fag
£Rdl a9 AT §, WEETA] FTE
o W1 g4 anar fwar g faoew
MET T a7 4, FT9 &9, g6 gl
U &, T WAIAT A
qg% mmRral g #ifae i mE qg
geelY 9 WA § gEErEd A% gaw
aqa &z mred W, s wiE oAl
&1 am faam « gEa W E fR
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"IOE SHTHT A AT FF g1 G 8, TUd
famrr &1 aTETE mfmnqmw@'
e uEt 9w ama AW & FW
aa §, 99 999 9% F% AN Wi §
W & 91 9 #1 o g, gl
F g A @ §; Wi @l
wif Fewm wdi fand Gar g Frmmat

mz-ﬁm%ﬁmwnmﬁ#ﬂﬁ
WIUET AEl 1wl | HWEAL &
wifgg 6 a2 wigi & e sw

¢ ®X fomad | Azt faad s
T 4w g, 98 s fau e
e §, FT EF £ | =9 ahal

& fau 1 @t www awa Sife,
fomsr mar  fafsex =@ 3,
G1ar 28 § 1 3y W fafsex ek
ww=T @3 gn § o1 s ar s W) faa
T Fgea ¥ w43 g7 §,
a1 o 8, 9% 44 Fga 2 e
aERdz § | 9 A w7 ¥ wA
qr  § | EFE 9T agi qE0 3w
wrr Fz ¥4 F fag o € B gl
& fe g oz 3, 7@ #3971 WA ogd
g f5 auf oY gy ad0? 7 gEar
§ 5 wwz a97 =ifed o & sod
year § fE we said fe oead e
937 W7 97 wEw 3% ¢ fv oowt
i wafET g 9%, sy A A,
fewr famr @ oifom #1F
wa o famy @ 7 o faddr oin
A g0, TAF A7 H ¥ F 1IH @F
&rer wom, aa faar 7 femmr o Qaa
fim e foe 37 £, a9 3 awETd
wAT @ |

A mge & fasfaar § a9 wiw
fFarg | w3 a% |z & &9 FL(



525 Appointment of
Parliamentary Committee

[eezre 39 fa7]
w oW zEd i fewar @, SfEw
BIT ¥ W WTEAT 2 7 WL ATS
wAq wirEr AwEA T 29w #
BT @amt | q Al & owun, @Rl
ua & ol ay #gf aga ¥ wred A,
i ggar 91 fF su7 9 w0
AT ar & zaT s, 4% Te fa
WETeHT AIfFET & |gT "I 9@l 99
e F Al @Ya gEd 7 "L gl

g1 agg &1 waar feoEr 9 sl
W &l @ F i o fSET 1 "AeEAaT i
wvz Gal g1 1 gRrwr wEl femr

S A A = o A - I
g% WTET 2, FAT @9 w1 Al wAE qre
st e fwma g B gz g Tifed
g g3 wEr difzat | aWe sEeEr,
AHTH FTT@I, AW SAATE0 § F18
q TR, PATE WErd, A9 T,
wiew afy o W 9% 99 TG A F
AYw Y, cEA @dr g, THE & e
fremar & s g 2re g, weaw
qErE, &M W W @, a9 qr e
werEr g o

st s g W R
qv &ifay
wreare gu fag o T H HAYA 9T

TE A= T g ! A w ¥ A TR
g‘?

s e aTe
T

o Ay fag 0 e @ g,
qr w7 Fw 7

ot FgEATeTa (S WETEIT wETE
wn) : arr afaw

'R a9 fog o @ oA LE
T R A ag g, 39, g A 0
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T wam & fae i & 3@l
FUSIC &, = Y@ & | wwr 9
T8 & fe feowi & forew, are, wig,

Baqg &1 W1 @9 & | 9% TEHEET
g fregrd =3 gu i ww I

wigi ¥ Fma A9, Far off FEis
A8l #¢ w0 &+ W ar ofew &
gl wEw g & W wwoga @
1w g afE g, T0ET
skl werr AT aE AT Wy

L0
g1 wrEw g & A A wrvr
T &, swia d Az wwr g1

Al

SHrRI ROHIT M. DAVE (Gujarat.): Mr.
Vice-Chairman. I rise to associate myself fully
with the Resolution which has been moved by
Shri Chavda and the concern which has been
expressed from all the various sections of the
House regarding the urgent necessity of
developing rural industries. As time passes by,
we are reaching a situation in our rural areas
where something desperate needs to be done
immediately if we want to preserve the social
stability of the country and also to see that full
use is emade of the time and talent of the
people in the rural areas which go waste today
as has been pointed out in the Resolution. Sir,
the Planning Commission and the Government
of India have applied their minds to the
various isolated aspects of rural industries and
some valuable reports have been published and
some important recommendations have been
made in these reports which need consi-
deration. But unfortunately, there is no high
level decision regarding the various issues
which fa'cp the country as far as the problem
of rural indus-trialisat'on is concerned. We are
not quite clear as to what, first of all, rural
industries mean and what rural
industrialisation ~ implies. =~ Does  rural
industrialisation mean the until'sation of local
resources in order to meet the local need=;? Or
does ru”al industrialisation imply the creating
of surplus in the rural areas  which  could
be
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exchanged with the surplus in other centres of
the country and thereby create a richer life for
the rural areas? We have got various
suggestions and various opinions have been
expressed with regard to this problem; but
there is no authoritative determination of the
policy regarding the meaning of rural
industrialisation. It has been suggested in
some quarters that rural industrialisation
would mean the importing of capital resources
and technical skill and also orgainsational
ability from the urban centres to the rural
areas so that more employment could be
created in the rural areas and the rural
resources could be developed to the full. On
the other hand it has been suggested that if
such import of capital and skill from urban
centres were to mean merely the
multiplication of industrial centres in the rural
areas and the exploitation which is inherent in
such a development, such an industrialisation
of the rural areas would nullify the advantages
that are likely to accrue as a result of the rural
industrialisation. We have got various
suggestions and strongly expressed. But the
time has come when some decision has to be
taken as to what we really mean by this rural
industrialisation.

There is also difference of opinion
regarding the authority that should
undertake  the responsibility for this
rural  industrialisation. Prom the lite
rature that has been published in this
connection it is quite obvious that two
distinct and powerful schools have
developed regarding this issue. On the
one hand, there are people who believe

that the task of rural industrialisa
tion should be entrusted to village
panchayats. Since they represent the
village people and they have the
resources and the powers to raise the
necessary  resources from the  rural
areas, the panchayats, it is felt, are
the competent authorHies to
deal with the problem of
rural industriaHsation. Equally

strongly it has been argued by others that
cooperatives are the right answer to the
question as to which should

[ 16 MARCH 1962 ]

to formulate 528
programme of rural
industrialisation

be the authority that should dea) with rural-
industrialisation. I may also mention that there
is a third school which believes that the
import of private capital and private skill into
the work of rural industrial development is the
real' answer to the problem which we face in
the matter of rural industrialisation. Here
again, some authoritative determination of the
policy has become necessary, because in the
absence of such a policy ad hoc decisions are
taken which sometimes cancel each other and
therefore the rapid progress we hope and wish
for in rural industrialisation becomes
impossible.

Then again there is the further question of the
protection that, may be necessary to rural
industries, in view of the lack of the internal
economy from which rural industries would
suffer, whatever may be the answer to the first
two questions. Prof. Malkani has already
referred to this question and various
suggestions have been put forward. But all
these suggestions require some detailed
consideration as there are a large number of
difficulties in implementing any « one of
these suggestions. Demarcation of markets
and the imposition of taxes in order to see that
goods from the urban centres do not reach the
rural centres in unfairly competitive
conditions, are some of the suggestions that
have been made. One great advantage of a
vast country is the large number of markets
that ar, available for the goods that are
produced in th, country. However, if these
markets are artificially restricted and goods
are not allowed to move from one centre to
another, | am afraid, more problems would be
raised ->lved, if this protection is sought to be
given in this manner. Yet protection has to be
given to the rural industries if these rural
industrie:' are to develop. Therefore serious
and competent thinking is neeessary in this
connection and again, time is running fast.
Therefore it is desirable that we should
have some  authority
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[Shri Rohit M. Dave.]
which could examine the
various issues involved and determine the
policy with regard to this matter also.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : You may continue your speech
after lunch. The House now stands adjourned
till 2.30 p.m.

The House adjourned lor lunch
at one of the clock.

Th, House reassembled after lunch at half-
past two of the clock, THE VICE-CHAIRMAN
(SHRI M. P. BHARGAVA) in the Chair.

SHRI ROHIT M. DAVE: When we
adjourned for lunch, I was trying to mention
some of the issues which have to be
determined if we want to have rapid rural
industrialisation in the country which it is clear
all the sections in this House are anxious to
have. Sir, to my mind we have also to be clear
in our mind regarding the objective of rural
industrialisation. Do we mean to have only
diversification of rural economy and are we
going to have rural industrialisation only in
order to give some help to those who find
themselves unemployed during a certain
period of the year? Are we aiming at utilising
local resources and meeting local needs
through diversification of rural economv or
have we a more fundamental objective in mind
when we are trying to industrialise the rural
areas? Sir. to mv mind rural industrialisation
would be able to achieve its objective only if
we eformallv out on to it a more fundamental
aim of building un the potential in The rural
areas -which have not got the cwacitv to
coronet'" on eq'J*l terms and to deal on eaual
terms with the urban centres. Tt is not merelv «
Question of utilisation of local resources and
meeting local needs or even emnloving local
peoole who are unemn'oved for a oart of the
year because of the seasonal character of]
sagriculture but we want rural indus-
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trialisation so that our rural people are in a
position to compete on equal terms with the
urban centres, and the whole technology of
rural industrialisation, the whole organisation
of rural industries has to be  worked out in
terms of developing this potential in the rural
areas. If we do not do that, if the competitive
power of the urban centres is superior to the
power in the rural areas, there will be a shift
from rural areas to the urban centres and
whatever you might do, whatever Checkposts
we might establish on the way, it will not be
possible unless we want complete
regimentation of  our society and our-
Parliament to see that the shift from the rural to
the urban centre stops. Because this shift
is primarily due to the greater capacity of the
urban centres to compete with the rural centres
and naturally people want to come to those
centres where this competitive power is
superior. If we want really to see that our rural
areas are rehabilitated and the shift to the

urban centres is stopped, we will have to
develop the potential for competition in the
rural areas. The auestion arises how

this.could be done. Here again various
points of view have been expressed and no
final decision seems to have been taken yet.
There  seems to be a suggestion of hav'ng a
rural indusries Commissi n which will be a
statutory commission perhaps on the lines of
the Khadi and Village Industries Commission
which will be entrusted with the task of
developing rural industries and determining the
various issues that are in this field. Here
again, what wil] he the powers of this
Commission? Will that be just an instrument of
government carrying out certain decisions
which are taken in Delhi or will that be a
commission with sufficient autonomy  to
enquire into the wishes of the o°onle in the
rural areas also and after hearing various points
of view determine a policv and
programme which  would satisfv the
asnirations of rural centres? Tt is a auestion
of the autonomy that might be granted
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to the Rural ¥n'dustries Commissic and here again gy 1 | EE e S o i

no final decision seems to have been taken. I, afr - . . :

therefore, submit, Sir, that the Resolution which ™ AT T|T qTev g 8=l LaLE]

has been moved by the hon. Shri K. S. Chavda is ¥ %1% & ¥T aftfaq #, 91 &

very timely and it is necessary that a high power Fl'é}f AT fF wmEr w1 =ETE
committee should look into all these various - . o
points. We have got enough expertise in the R & faen, #wraF A Tgen

matter; we have got enough knowledge, enough # | #are m FT AT T Tﬁ:ﬁ
investigation has been done and enough 5 __o : L
information is available, information which is T Fel, T 33@'@' mEar 9%

necessary in order to determine these issues but no ‘quﬁf ?,'. U Eﬁ' 9aT qEr |

one seems to be in a position or anxious to take the = T3 H gEe E‘Pﬁ i #/
final decision on this issue. The Report to the bt :

Planning Commission merely mentions the various qz;n LA L mEr # A
points of view, tries to balance one point of view E‘Eﬁﬁ 'Tng ?‘I, T HE FET AT |

against another without finally giving any positive £ &= i . P
judgment on these issues. As long as no final ét T B al 1 TgY

decision is taken on this policy matter. I am quite LI g LEd Fg "Ear | ZET

sure that whatever money we might allocate to the {g‘g"‘[‘q FTAT FIE T3 & T8 g- |
development of rural industries will not be utilised ot ' S

and if that is utilised, that will be utilised for " ©la0 @ HEE =3 A0
programmes and purposes which might work at THET ¥ g% & W< q1al &1 deqr
cross purposes and to that extent might cancel one g 5 . e e
another. Therefore, Sir, I wholeheartedly support .. g TN a’ !,Tf 3':1'

FE AT g R, wg Al

the resolution which has been moved by Shri

Chavda. & 9T A aF faEar e
A A yrEEAT Y, SAAT WEw W

Ffem g m WA ww awET)

W e ww § faw e

oAt # gy femr a1 fw

ot FAFHA TOAN (HETITEL ) ¢
FAATS A, AAE AT FO TEE
af oMy WT guEd g
w1 fawfger A 2@ ad & @ v

FOAT  9EAT, g FAr Al qeww
szeitg  fowell, #iv amm & 2= €=
/Ay ff o, T W AW aw W
€2 F wgl A% G Al &)
arq TEAT FE Few HqEwew  d
wgl % wagw g, faaw e
7wy FWEm TgEr gem, 91Eg Al
843 RSD—3.

"Village and small industries in
their different aspects are an
integral and continuing element
both in the economic structure and
in the scheme of national planning.
The primary object of developing
small industries in rural areas is to
extend work opportunities, raise
incomes and standard of living and
to bring about a more balanced and
integrated rural economy."
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[t T ET AT
T AR WWT g A IEH

FEI A991dT1 ¢ She showed concern
over the Jlow standard of
living of the villagers.

T e W ¥ ITev WTE sfEAr ®
g1 # | aF Y= wee 7 A
F1 Fm Axy fF gart viE & AT
A FET AT E 1 FT AIE WIEED A
wiEi ® W & fraw w1 FEAr ¥ %
v ¢ & 3w Cfafam 2w
gga firr g ¥ oW oW 3@
UG I T B AL it
¥ gt femifedr A 2 faser
fe sz s mg # 2 1%y fm

a

gT Yo moﬁoﬁwmqﬁ e

WAaEA A1 AT wF % ey
e AT 1 IW FRA 7 ufar ww

aEiEr & 3w famd gw AW w9
frar ar 1 oy frgd go 0 E
BART oA WET AT I
FAE 4 ZEIC Aw i AL # (Wi ¥
zfaer @ few 27 & & #
vy wiw i F, ey e s
o & 20 A AF & | ¥o TEZ
o F famay  worET ¥ 3o
TEAT WIEATC & | ¥4 99He a5 a
§ famdr mwwEd e @ Yo
TR AEAR AW g W R
qedz dnr o8 F, e amEr vo

- =

T ¥ oI OE O

Yo

RIAAA T grEw 37§ Al
FEi T ww A i g
gea §; ®ifE =l dmeEe T
after =W e & oar vee
sfgd W wE AT TR

T (ol T F |

Sarr  KHANDUBHAI K. DESAl
(Gujarat): Landless labour.
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FAT AT TRMIT T &Y §
ar & 3z #g w 41 f& wa
w=w ufer A O gew 8, A
AT AAT K EW AT, AT g
FT FWT 7 @D OHose.s e
ww Ay 97 fie For ¥ fomd &
¥%.8 TIHE AEERd g | s,
THE  ZAE §| oA F 119,
Tz ATHE AT AAgE FHW 0.
ugAvd) arg  F ®iT amme
AT-TAFEAIA AT F
THz W g7 AR e
TR F, AW F, dME 3, g
wgre & wuwe 7 oOyowEr
T g g FERT FIq AT AN
#Fome = gAa A 37 s
CEC I = A o £ S

W &®09 30w T awm #
& #)% 3aE grea
gl g @
o e
gma i
I Zraq
A,

a2 oah o9

-]

EX
- T
q =

e

~

3

LY

TME AwEOE |

dl o wWT T wE
F1 AYTTA AT AT ARG
At fer 72 @=w WA
A ag WA ¢ fwm o owmm
¥l FEA A1 #EANY AT
g0 zaAr AW fGEm A A
Fi o

AW FT AT A1 W9 GF {1 qF
g olr 7z FEvafar 3t & =t
a1 3w ufor §oft ag @
g | mvw ufwmr ¥ oswET owEmrdE
w1 BT 4T AZA &1 WaATTE & 9T TEEr
FEIAT AF AL F7 AT THEAT F ) THF
are # &rd Fgan @ v 57wy g0 F97E
wiEHr wg AF ¥ A wwwm A e v
w03 & Al wd wwa @ f A A
Hsv mrge § | owifar wfgew §
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A1 e & oo o 21 #0e & w0
A=A 9E FFLE | o F AT I AE
awmrdr &y, ar agl w1 “Fafar e
FET WL A8 IAT Y THAT 7, T2 AT
T A1 AT &

T AT T X H /Y F w wem-
Freoa ¥, frak o9 91w oFT ¥ W
THrA B | 9T UFT § W FHAT 7T
e e P s e o g
FAT AT TFAT S WL T T FTTFATR )
T UFE 4T UF OFT § 59 L1 Ay
qTaT= 3 HAT w0 T 7 1 877 fiem %
£ F7r greww & foawd ¥ 3.0
F3 ot Fifewsa § 1§ wx A
g f5 A7 3,90 am gifesa £
St UF UTT AT UF UFF A A o, TAN
T Gedv g gl W SAE W T
qrer a1 e v & W Sra fram
g | feo wEwE ¥ fomw amw wiuw
FHIA &, TAEr WEE { W $3
ZATT & | THFT T qE & FF A A
gEl TEAE AT THY §; ITH @R
SCICIEER CIR A IR A L
ot gifeesm &, fomd s #7 am
TE: qfewa ¥ AT (AL H F |
qd’ 97 3 2 H gEvaEq Gue F
e & garX ¥ wo g miEdy FAY 9%
fiv g & Aiv &9 ¥ gfEd, Gee
¥ ETT H Yo ®|AT 9T Wiy & WX
Jo UFHo Wo 3 e H {35 WEH
gft v fit w7 § 1 75 damm
o 1Y & st g dt darane et
grft &, 7g AT 7T AW WG T A
# | gure AW § @1 #) dATe ¥ ¢s
gz AUTH THH qAGT g, o9 fw
T § AT T HIT Jo THo e F
Y qTHT W% &7 AqAa 69 gl &
aY =9HT wawa Ig g omar & ey
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HZ AqAS §FOH qET T FTRTT HIT
Frod & 9f<d gt & | EuTt g et
' IAATT ¥ ATAA §THY  ¥5 TEHE
& 17 2= aedT wgd AWT Fr wrEAr
AT TFFH BT Y% THE & | 5T 9510
ZATE Wl AAE O A qga 43 fa-
i & ) s ofr $1T wEe ¥ A
agT a9 femifer § | %3 7% 71T /T
TEU ® GRS Argsser a1 agl
g0y, T aF 47 fawwar faey aret @
¥ w% =< war § frar fedt
fzsr wm ¥ fafaer 2w 7 821 a0
W F LT OF 9T @ar g o
The basic problems of the rural
economy are lew income, Jow pro-

ductivity and lack of conutinous
work

WY QAT FET, TR & AYC HAT
@ T framenrfr ey R E
‘T TR W T @ g W aw
arvA 7 fer 7 Oer srefefaEy o
§ U TW ® W WM FE A%
s gu W fradt § 9 oo
wes 7% &1 9 ¥ fad amw
+n fer;, fe e e ® Amy,
g HEIN FT9 9T g4 @ 451 @A §,
% o w1 Fm ) 2T | TERa T
T THT AT FATE U wHe 3T
W sl ow S freedr 8w A
9T AT wEaw 7 e w7 e
& FA e gem 7 oo aes:
T, W7 Ay g WM e 82
Ty gt 1 vt g § 98 @ fraw
®1E A AR FATE AT iF 99 79 WY
gAY Rz § T an framt w1 A
FTEAT FY gEESry W ogen, m
aF T AT AE a7 qARA |

W OF =T g AT o e &
Agricultural development should

be related to the industrial deve-
lopment in the rural area
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q s wgm 5 owrw ofagess
FaeTHE K1 g 7% §efizge TAmTi
{ frem & mrar @ wifoer #1 7 afx
BT TET ET, TR AT & AG FE
=qre o, Gar F 7€ g 1 wwfag
ug wrAewT € f g ww @ @,
meaf ¥ A wifE 7y 9| O
aeat o1 9w}, T|/ET F 30 FOF
W T, 72 IAF AT qOr FT A
& Fifw s iz 1€ T @Y A w1
sreT TZ S T3 g wifgT wr o
wor—anfan: i 7 safr oy ?
qg ET T 3T HEM ATAT | FET A
ey o & fr g g o &0 F
aw wwar § 5 g amt €7 grem
F€7T 9T FE ¥ | Y W W, I
& gl g 0 § 1 Afwa e tfade
g, et & i fadar % aga & o 9 2,
glewii o aga @ § 1 gresi 9y fadan
QT F o qTET AT AR Fg g
g1 d 37 AW # aF Fg @ g ey
&Y zrew AF 1 @0 fear, fraey
Qe 74 &, foms 29T § Fwer 477
AT AT T EAC AT AL wHfad
X OF €1 T ¢ WK 3 e
Sefegqamimn | ssfegeeiaT
wex &A@ wrf o Y, ww frAi
IgH T TR § § T A7 47 | 97
TOF T T o e /Y § | gw ema
§ seEfaemeaad &1 A1 oo 91 9%
gt ®Tw gsfeamEa & o1 ad
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The raw materials for rural indus-

tries should be mainly obtained
from the locality around, but in
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part they might come from the cities, such as the problems posed before the country. There ia a
iron and steel for agricultural and craftsman's suggestion that a high-powered Parliamentary
implements and building equipments as nails, Committee should be appointed to look into the
nuts, hinges, etc.

galram ag & f&

In the same manner rural industries must
be meant primarily to meet local needs but in

part they must supply the urban areas.

wafag AT,
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You must remove the burden of the
cities from the back of the villages.
g 99 ¥ ¥ faq uF & qEr g

SHRI KHANDUBHAI K. DESAI (Gujarat): population is urban and 82 per cent, of the
Mr. Vice-Chairman, I am thankful to the population is rural. Tha unhealthy economy of
Mover of the Resolution for giving this House this country,

an opportunity to pinpoint certain aspects of

o oy fad  ew #fae gEi

wifsd

question. As I see it, ther* has been enough study
by the Government or the Planning Commission
during the last ten years. All aspects of rural
industrialisation have been studied, pinpointed
and concretised. There is the Khadi and Village
Industries Commission. There is the Handloom
Board. There is the Handicrafts Board. There is
the Coir Board, and what not. Now, all these
various Boards appointed by the Government
have had enough experience during the last ten
years in regard to tha problems before them. The
Planning Commission's First Plan, Second Plan
and its projection in the Third Plan have devoted
a good deal of attention to village industries.
They have placed all the facts and placed before
the country the necessity of  rural
industrialisation. Then, what is lacking? What is
lacking is the will to do. and the will to do is
lacking both in the Planning Commission, as
also at the Government level. And what are the
results? As a result of th© successful working of
the two Plans, definitely a certain amount of
imbalance in our economy has been created. The
Government admits that the rich have become
richer. Though the poor have not become poorer,
most of them have remained as they were ten
years back. You cannot reach socialism with
such economic growth. Let us look at some
facts.
People living entirely or 3 P.M. mainly
on agriculture ~ were
about 70 per cent, ten years back. The
whole rural population was about 82 per cent.,
and 18 per cent, were living in the urban areas.
Has that proportion changed by large-scale
industrialisation? The latest figures show that the
position remains the same: 18 per cent, of the
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[Shri Khandubhai K. Desai.] the weak body
of this country will never take on health
unless during the next five to seven years
some percentage of the population living in
the rural areas is shifted over to rural

industrialisation, whether the rural
industrialisation is  handicrafts, cottage
industries, small-scale industries, village

industries or whatever they may be. As far as
power is concerned. I think it will take nearly
a generation before you will be able to take
power to every village. Therefore, the
question does not arise; there is no conflict
between cottage industries worked by hand
and small-scale industries worked by small
power units. Unless this particular sector of
our economy, I mean rural industrialisation, is
assiduously and seriously taken up by the
Planning Commission and the Government, I
think you will get further imbalance during
the next five years.

It was quite proper that in the First Five Year
Plan emphasis was given to agricultural
production, and a certain imbalance was
created. The Second Five Year Plan laid
emphasis on industrialisation which has kept a
certain balance vis-a-vis rural production but
which has created a further imbalance with
regard to small village industries, which can
be seen from the fact that we have not been
able to shift even a fractional percentage of
the rural population to the village industries,
or to the other industries. Now that is a
question which has been posed by the Mover
of the Resolution. How the Government shall
do it, how the Planning Commission shall do
it, is a matter for them. The Planning
Commission is supposed to be the brain-trust
of the country. Who are those sitting in this
House to point out to them: "see this, do this
and do that". They are to do it now. The facts
are known, the disease is known, the means
ar* known, but they are not prepared to those
means in order tn
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life to the rural areas. The phrases and the
language in the reports are all very good. All
the reports are good literature, I must say, and
they have been brought out also very pio-
perly. but nobody is there to implement them.
What is required now is implementation of all
those reports in a co-ordinated way.

Now let us see what attention has
been given to the subject. Out of
about Rs. 14,000 crores spent during
the First and the Second Plans and to
be spent during the Third Plan, a
paltry sum of a little over Rs. 400
crores has been assigned to it. In the

Plan a small sum of Rs. 265
crores hrs been assigned for all these
village industries combined as against
a total investment of Rs. 7,600 crores,
and the large-scale industries both in
the private and in the public sectors
have been assigned roughly about
Rs. 3,000 crores. Now this is the pro
blem. To begin with I would suggest
to the Planning Commission that some
of the larger projects may be kept for
the Fourth Plan, and a couple of
hundred crores of rupees, say Rs. 200
crores or Rs. 300 crcres, may be added
to the paltry sum of Rs. 265 crores.
One of the previous speakers has pin
pointed this by making meticulous
calculations  of  unemployment.  From
the very Government reports he has
come to the conclusion that 60 million
man days are lost every day, that is
6 crores of man days are lost every
T  understand  that human  power
is about one-eighth of horse power.
Think of what will be the result if
our mills are closed for a day. Here
talking figuratively, a big factory is

every day 60 million mnn days,
-all thing? Now our friend,
the Labour M’ as come

such losses should occur. |
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mean that I am against what the Planning
Commission has suggested for the Third Plan.
Industrialisation will come in, agricultural
production must come in, but in between rural
industrialisation must come in if you want to
give life to those 82 per cent, of our
population.

Now many facts
here. They are

have been quoted
known. As 1 say,
the remedies are known, the means
are known, and we have been success
ful in lifting up rural production to

the extent of 50 per cent, during the
last ten years. We have also been
able to lift up our industrial produc

tion during the last ten years by one
hundro ! per cent. The wealth of the
country has gone up by about 41 per

cent., and it is no joke. You have
known the instruments now. We
know the art now, how to induce
wealth, how to create wealth. Only

there must be a determined will to do
it. T will just give an example. There
is one aspect of the village industries
which has grown tremendously. I am
referring  to the handloom industry.
About ten years back the handloom
industry was  producing about 800
million yards of cloth. At the end of
the Second Plan it produced 2300
million yards of cloth. What is the
projection of the Third Plan? In the

last year of the Third Plan it will
produce 3500 million yards of cloth.
So, there is the capacity. I believe

there was some will to do it, and that
will has fructified. Whether the same
thing can be done for the processing

industries in the village areas, like
rice milling, leather tanning, etc.,, is
the question. There are so many
other industries which can be assid
uously and  systematically raised in
the rural areas. Then the modern
economists well versed in the Western
way of thinking of large-scale indus
trialisation will say: "How long shall

we go on paying subsidies to the small
industries"? May T
ness that all 1 *ger indi
that have come to stay and are oxi ;t-
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mg are getting directly or indirectly not less
than 30 per cent, or 40 per cent, aid or
subsidy. Otherwise they cannot survive.
Whether you take steel, whether you take
cycle, whether you take motor or chemicals or
colours or textiles, everything, they are
getting anywhere between 30 to 40 per cent,
as subsidy. And who are managing these
industries? The industries are being managed
by Shri Manubhai Shah sitting here, by Shri
Gulzarilal Nanda who is sitting in the Labour
Ministry and by the Finance Minister. It is
they who are managing these industries. If
anything goes wrong, up comes a telegram
and they are UD and doing here in the Central
Secretariat looking after the development of
your industries. Now the same sort of interest
should be given to rural industrialisation. It
can be done. That does not mean that I am
against protection. Now let us take the motor
industry that was started ten or twelve years
back. For the first car that came out, we paid,
I think, if I mistake not, about Rs. 8,000. Now
for the last car that might :ome out this year,
we might be paying Rs. 13,000. Now what is
this difference of Rs. 5,000? It is nothing but
a sort of subsidy which the consumers pay. At
least 50 per cent, of this subsidy should be set
apart for rural industrialisation. What I would
say to the Government and the Planning
Commission in all humility is this. Let them
deal with rural industrialisation in any way
they like. I do not stand for any dootrainaire
approach either way. It should be a 'must' for
the Third Five Year Plan; otherwise by the
end of the Third Five Year Plan, something
may have gone wrong somewhere and there
will be imbalance.

The last economic aspect which I would
like to place before the House is this.  There
is rural industrialisation, there is agriculture,
there arescale industries and there is
hing. Now, all these  things go pari
passu in a simultaneous
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[Shri Khandubhai K. Desai.] way. As far as
our foreign trade is concerned, it should
always be a two-way traffic. We are always
having export and import. Like that, the urban
population must get something from the rural
population. They must also give them
something. Then and then alone will the water
flow smooihly without any difficulty. Now
that is an aspect of our economy which I
would like to place before the Government,
not even before the Planning Commission. Let
the Government make up its mind—the new
Government that is to come. Let it be
understood very clearly that We substantially
represent, either in this House or in the other
House, 80 per cent, of the rural population
who has voted us all here. So far as the urban
population is concerned, it is divided into as
many souls as they are in the wurban
population. It has no mind of its own, but
those people are divided one way or the other,
but to whatever party we belong, it is the rural
population which has put its trust in us and let
us to be true to this trust reposed in us.

SHrRI S. CHANNA REDDY (Andhra
Pradesh): Mr. Vice-Chairman, Sir, in sPite of
some progress which we could make in the
agricultural sector, the general condition of
the rural areas has not appreciably improved.
Signs of prosperity are not seen there as we
profess them to be. Though the national
income has registered a considerable increase
and the per capita income also is said to have
increased, the difference between the national
income of the rural side and that of the urban
side is wide, and still wider is the difference
between the rural per capita income and the
urban per capita income. Why thi is so? As
the ore-ceding speaker tried to put all the facts
and figures, I will also try to place before the
House that the problem of rural
industrialisation was wmcantlly dealt with
during the first
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and the Second Plans. The burden on
agriculture, the population pressure on
agriculture, has become coo much. Unless this
pressure is diverted and some new avenues of
employment are found new avocations are
provided for the rural population, the problem
of rural unemployment will not be solved. It is
said that at the commencement of the Third
Five Year Plan, unemployment in the rural
area was to the extent of five to six millions,
and it is also estimated that during the Third
Plan period, eleven to twelve millions of
people will be entering the labour force. And
the question of underemployment is still of a
high magnitude, the figure is nearly 15
millions or more. As long as special efforts are
not made to solve this unemployment
problem, specially in the rural area, nobody
can claim that the country has made
considerable progress. In the First Five Year
Plan for small-scale industries, a fairly good
amount was allotted but it was not spent fully,
it was much below the target. In the Second
Five Year Plan, of course, we could make
considerable progress. We made progress with
regard to big industries, but the big industries
are not going to solve this rural unemployment
problem fully. Moreover, these big industries
entail more complications like the increase of
the urban population, the increase of the slums
and other like things. I would suggest that at
least in the Third Five Year Plan much atten-
tion may be given to this problem of rural
industrialisation. Our Government no doubt
has been doing something in this connection.
The State Governments have established

corporations and the Centre also has
established the National Small Industries
Corporation, the Small Scale Industries

Service Institute and so many other
institutions and by means of them, they are
doing something. They have established
industrial estates and also rural industrial
estates. But what is their number—of rural
industrial
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estates? It is only six.
hitherto has gone up to the limit of the district
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Industrialisation I would go still further, Sir, and say not only
"to fully utilise the spare time", but also to

headquarters only. Unless we are prepared to give fullest employment to the rural people—
spend 50 per cent, of the provided amount or to whomsoever may be without employment;

more for rural industrialisation

industries that the figures of the unemployed also must

cannot thrive in the rural area. Moreover, up to be ascertained and provision should be made
this time we have been banking only upon for that at the same time.

agriculture, but in the agricultural sector also,
we  are unable to solve all the problems. Our
land reforms, etc. could not solve the rural
unemployment problem. They could create
only uncertainty in  the minds of some whq
could produce more. They could not give any
modicum of further employment in thg
rural sector. And what is the percentage o
the rural populaticn which is still dependen
upon agriculture? It is something like 80 pe
cent, and as Shri Khandubhai Desai wa
pleas-ed to mention, the number still remains
the same at the end of the Second Plan and
unless special efforts are  made, it  wil
persistently continue in the Third Five Year Plan
also. Agriculture is a profession which has been
never very much remunerative. Even in
developed countries like the U.S.A.
agriculture has to be subsidised. Here also the
same has to continue. Unless we dg
something concrete for the rural population i
the field of rural industrialisation, their
unemployment problem cannot be solved.
thank you.

SHRIMATI T. NALLAMUTHU
RAMAMURTI: Sir, I am very happy to give
my warmest support to this Resolution that]
Mr. K. S. Chavda has thought fit to bring
before this House and I congratulate him on|
this Resolution—

"This House 1is of opinion that
Government should appoint a Committee
consisting of Members of Parliament to
formulate a long-range programme of rural
industrialisation to fully utilise the spare
time and talent of the rural population."

Sir, ours is a body-politic and our country
consists of urban and rural areas, and so long
as there is a definite disparity or defect in one
part of the country, that body-politic cannot
be a healthy organism, nor can that country be
deemed to have completely achieved all the
objectives of a democratic socialistic pattern
of society including the objective of equal
standards.

Well, Sir, it is an undoubted fact that
industrialisation brings in its wake a
quickening of life, that flows from all the
amenities that follow industrialisation. = What
do we find now if we go to the rural areas from
where most of us have come? According to the
statistics that have been placed before this
House already—I would not go on
elaborating on them—most of us  come
ultimately from the villages, and we draw our
sustenance even today from our villages,
and hence our peasants form the backbone of
our country. Still the Indian peasant's poverty
is proverbial. Not tbat through our two Five
Year Plans and through the current Third Five
Year Plan we have not attempted to improve
the condition of the rural people; we have done
what we could and are doing as envisaged in
these Plans, But still the fact remains that there
is this tremendous disparity. = Now when
you go to a city, what do you find there?
You find buses, trams, good roadways and
schools  and towering buildings and brilliant
lighting and everything leading to a quickening
of life, and bright spots. Wherever there are
towns in our country—in the picture of Mother
India—there, there
are these bright spots. And when you
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go to the villages, what do you find, even in
the so-called reformed villages? Of course
Madras villages are being electrified, and it is
one of the best electrified area, in the whole
of our country. Still I have walked through
villages and found many villages marooned
when there were floods, not having even the
minimum of roads.

SHRI N. M. ANWAR (Madras): 1
would wish to correct the lady Mem
ber. Madras State is the most advanc
edin if electricity. Most,
more than 85 I of the wvillages
have already been electrified.

SHRIMATI T. NALLAMUTHU

RAMAMURTI: That is what I have said—the
hon. Member has not heard ,,.—he should use
his ear-phone. I have taken credit for what
Mr. Ramiah, the Madras Minister for Elec-
tricity has done. He comes from the city of
Pudukkottai—once an Indian Sate—where I
was born. So I am proud to declare that
Madras has electrified to such an extent and
stands first in the matter of electrification not
only in lhe urban areas and iindustrialised
areas but 0 *"" ryral parts.

SHRI JOSEPH MATHEN (Kerala): Kerala
stands first.

SHRIMATI T. NALLAMUTHU
RAMAMURTI: Well, Kerala was our sister
and even now it is our sister. We wish Kerala
would come to us. We wish her well, and
hope she would come up on a par with
Madras.

even in those

parts
many amenities lik of the
amenities that the urban areas have,
ruses, railway lines, etc., easy
not there;
ind hence
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lution if industrialisation, even on a small
scale, is brought about in these rural areas,
some of the amenities that follow in the wake
of industrialisation would also be had there.
For example, in the matter of industrialisation,
a—Dalmia—cement factory waj started and
immediately you found a whole population
moving there, their housing being provided,
their standard of living being raised and ali
kinds of amenities, shops and everything
flowing for the quickening of life that we
want in the villages. I do not mean to say that
the villages have not been attended io, that
there amenities have not been provided. There
are the co-operative schemes of farming and
all other assistance given to increase
agricultural production. There are also the
various Boards that go to their benefit—the
All-India village Industries and Khadi Board,
the Handloom Board, the Coir Board, the
Handicrafts Board, etc. There are the Social
Welfare Boards under whose auspices women
have gone out and worked foi the uplift of
women and children and so on, providing
part-time employment and providing various
opportunities for employment. With all this,
still there is much to be done, and that is
where [ would emphasise the need for such a
Resolution to be supported by all Members,
for some of the industries, like the small scale
industry, small machine tools industry, and so
on being taken to the rural areas. Now
education of course has been planned already
and we do not make any difference between
city and village area, and I am sure, as has
been already seen, village children are given
much amenity as possible by way of lhe

availing of all 'he 11  accrue therefrom,
irough the cinema,
thr udiovisua] education and so

on. E hereisa certain
amount of quickening of life. But still
re, and I  would
hope that, whil' very anxious
mreas, the not be

spoiled.
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This is the case in urban areas wherts we find
that in their zeal for indus trialisation all
possible green spots— parks and meadows—
are buik up, and it is really a problem now for
school children even to have playgrounds,
sports centres, and so on. I would like a
balance to be kept, and especially when we go
to rural areas I hope you will bear this in
mind, namely to preserve the natural charm
and beauty of the countryside alongside of
advance of the standard of living of the
people there by providing them employment
through various channels.

Now, in this connection, Sir, I would like
to point out that there are so many fine skills
that are in our country, and some of them
could get the assistance of industrialisation
also in a way in which water, electricity, etc.
could be provided, and these skills that are
localised more or less must be encouraged.
Now encouragement might have been there
but not to any visible extent. For example,
there is the Kumbakonam brass-ware, there is
the Tirunelveli pathamadai pai—pai means
mats—very fine work. There are the Madurai
weavers and their fine weaving. There are the
Irinjalakuda bell metal vessels—very fine. All
those are industries—I could quote many
more in this direction.

SHRI N. M. ANWAR: There are the
Conjeevaram sarees.

[THE VICE-CHAIRMAN (SHRI K. K.
SHAH) in the Chair.]

SHRIMATI T. NALLAMUTHU
RAMAMURTI: They are too well known,
and have reached international markets, and I
am thinking of those very fine pieces of work,
the Tanjore dolls, for example, such very fine
pieces of work made in "Natti"; then there is
the very fine skilled handiwork of the Sugali
women of lapalli, and so on. So research has
to be made into these, st-taken and amenities
provided, so that they might find their
markets, so that the craftsmen might get
assistance and
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good encouragement for carrying on these
industries in a way that would be
remunerative to them, also give publicity to
such products to enable them to find "i much
larger competitive market, anu even export
such products outside India. These are fine
things that we should not lose sight of and for
the making of which on a larger scale we
should give assistance. For instance there are
the mat-weavers of Tirunelveli; they weave
such fine mats, even like silk. Their skill is
rery well-known in the South, and I know
some of them had been brought to the
Industrial Exhibition here through our efforts.
But the thing is that the remuneration given to
these mat weavers and skilled workers is very
little. Their standard of living is very poor.
They do not find all the amenities that are
available for urban industrialised workers
Therefore, I would plead that these regional
crafts and industries and local resources and
local contributions by way of hereditary skill
and talent should be fully utilised so that it
might add to the richness of our country and
not be lost sight of.

Then, Sir, advertisements are very
necessary. People in the North do not know
what is there in the South. Though there are
exhibitions and demonstrations and there is
much more movement after we achieved inde-
pendence, still there are many things in India
that are not known to other parts of India; the
North does not know about the South and the
South does not know about the North. In that
way we have to turn our attention. I would,
therefore, appeal to the Minister here to see to
it that large and attractive advertisements with
psychology of appeal behind it should be
there not only for attracting these goods to a
very profitable market but also to see that
those who come to our country are brought
into contact with those goods that our country
alone can produce and also enable their export
to other countries. Also, other countries of
the world
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should have our little exhibition centres,
for these skills should not be lost sight of.
That would give ample employment to
our villages and would bring up the
villages to a standard on par with our
urban areas.

Now, Sir, having said all this, I would
like to point out that, after all, our
Constitution has given equality and we
should aim at equal standards. Of course,
when we compare incomes, we should
keep in view the difference between
nominal income and real income. Some
hon. Members have been saying that a
rural worker gets Re. 1 a day but an urban
worker gets Rs, 1-12. But let me tell them
that there is such a thing as conversion of]
these rupees into goods and various other
amenities. What we should keep in mind
with regard to the standard of income or
standard of remuneration is as to w'hat
they would fetch in terms of amenities and
goods. Therefore, we need not compare
standards and income merely in the form
of rupees that they get but we should see
that a wholesome and equal standard is
maintained and there is not much
inequality between a rural worker and an
urban worker. Part-time employment is
very neeessary.

Sir, this morning it was pointed out that
the rural people are illiterate and,
therefore, they should be educated. I do
not deny that education is very necessary
and it is certainly a very fine weapon for
the rural people. They should be given
education to the highest standard
possible, not merely primary education,
and they should have all opportunities for
education. Their children should have a*>
many opportunities for educaK /i as the
children in urban areas. But at the same
time we should not say that people who
have been there for ages together have not
been educated. A vast difference is there
between literacy and education in its
wider sense. They have wisdom and that
wisdom is there to guide the fortunes of
their
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younger generations. Added to that, if
education on modern lines is given, it
will be a great power in the hands of the
rural population. Nobody can deny that.

The greatest bom expert in agriculture is
the Indian peasant. You cannot beat him
in the love of the soil. In a way, he can
feel the pulse of the weather and the wind
but still he has to look to the skies and
stars for rain for his crop in this age of
scientific advance. I hope with all the
advance jof technical education, science,
etc., all that is possible in this world of
fast-growing changes in scientific fields,
scientific discoveries would be made and
brought to the rural areas so that the rural
population can avail themselves of such
changes, and all that is available for the
urban areas is available for the rural areas
by way of educational advance, scientific
development, so much so that the whole
body politic is made one complete,
healthy entity without one side going one
way and the other side going the other
way. Thus alone can we achieve the objec-
tives of our democracy and indepen-
dence—namely a perfect body politic —
healthy in body and happy in mind and
outlook.
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THE MINISTER op INDUSTRY (SHRI
MANUBHAI SHAH): Mr. Vice-Chairman, Sir, I
am very thankful to the mover of this
Resolution and the co-spons'irs for having
initiated a debate on one of the most vital sub-
jects of this decade of India's economy. No
subject as far as this industrialisation is
concerned is of greater imDsrtance than that
of taking industry to villages and it is, there-
fore, but right that this august House should
be concerned with this subject and should
have given to it a full day
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starting from the morning till this late
afternoon. Sir, India has been traditionally, as
we all know, the home of arts and crafts and if
more iight is required my hon. friend might
have referred to Ramesh Chandra Dutta's
Analysis of Indian Economy in the last 200
years. India has been the home of crafts and
artisanship since the dawn of civilisation.
Here was a land from where the mulmul of the
Dacca and of the weavers of the western and
the southern coast travelled across the seven
seas and was sold in the days of its
craftsmanship throughout the world. The
Indian entrepreneur, the craftsman, the artisan
was renowned for his skilled functions and
expertise throughout human civilisation. It
was due to a thousand years or more of loss of
economic freedom and opportunities for
growth that the Indian artisan and the skilled
workers were deprived of their skilled
functions by the foreign invaders and masters
and also by the loss of foreign markets.

SHri BHUPESH GUPTA: A thousand
years of loss of freedom? I cannot understand
that.

SHRI MANUBHAI
invaders came here.

SHAH: Yes; the

Suri BHUPESH GUPTA: That is Jan
Sangh version of India's history.

SHRI MANUBHAI SHAH: The economic
freedom WRS lost more or less after the days
of Emperor Asoka. The country was divided
into several hege-mories, balkanised into
several fragments and the India that we knew
of olden days, glorious, resplendent and
prosperous, was lost to the comity of people
for the last thousand years and moTe. In these
years of degradation the artisan of India was
the first casualty.

SHrR1 BHUPESH GUPTA: Sir, I have to
make a submission. It is not right for the hon.
Minister to say that be-
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cause he is speaking from that position.
According to him the entire Muslim period
was a period of loss of freedom.

THE VICE-CHAIRMAN
SHAH) : That is his view.

(Sur. K. K.

SHr1 BHUPESH GUPTA: It is not right.
The position of the Government is not that
when the Muslim period started Indian
freedom was lost. It is not so. The Muslim
civilisation also gave us a lot of things; the
Muslim culture also gave us a lot of things in
the field of artisanship and craftsmanship. He
is in his eloquence, I know; but I would like
to ask him this, because he is a member of the
Government, and it will be misunderstood in
the country if he said that our freedom was
lost a thousand years ago.

SHRI MANUBHAI SHAH: It won't be
misunderstood anywhere. The students of
Indian political and economic history know
what loss of economic freedom we had in the
last several centuries. Anyway the point
before us is this that the revival of the arts and
crafts of this country was therefore the basic
issue for the fight for Indian freedom and then
Mahatma Gandhi came here from South
Africa in 1915, he wrote, what is to my mind,
the charter of the freedom of Indian people in
the book called Hind Swaraj. In the Hind
Swaraj the key, the kingpin of India's social,
political and economic life was the villages of
India and he equated Hind Swaraj with Gram
Swaraj. I am giving all this background only
to show to the House here and to our people
that the Congress Party and the national
Government that was formed after the win-
ning of political independence were
completely wedded to the Gandhian
philosophy of the revival of the Indian crafts,
rehabilitation of the Indian artisan and
carrying the message of industry to the rural
and underdeveloped areas. In this field there
ha, been a rightful criticism that the

848 RS—4.
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progress so far achieved has not been and
may not have been—in my opinion it is not
there—adequate to the needs of our times.

But, Sir, first I would try to place before the
House what has been done so far so that we
can carry forward with greater strength and
vigour what we want to do in the coming
future and in the years to come for carrying
the industries to the rural areas. Sir, as the
House remembers when the First Plan was
framed we provided Rs. 26 crores for the six
aspects of wvillage industries, namely,
handloom, handicraft, cottage and village
industries, coir, silk and small-scale industries.
Now, if one looks at the picture of India's
industrialisation, one could be convinced that
here there were no economic overheads that
were required for any programme of
industrialisation. Electricity consumption in
this country was the lowest in the world—4" 5
units per man per year. That is the lowest any-
where in the world since Faraday brought
electricity to mankind two hundred years ago.
Roads and communications were not there in
any part of the country and industrialisation as
we all know moves on the locomotion of the
physical overheads which have got to be
provided before any industrial programme can
be taken to the interior. That is you require
road transport, rail transport, various types of
electrification programmes, post and telegraph
communications and transport for the finished
goods and raw materials. I am only giving this
back ground in order to emphasize that the
years that we launched upon a programme of
years of neglect or indifference t° this basic
national issue of rural industrialisation or
carrying industries to the villages. Therefore in
the First Plan we launched upon a programme
of creating economic overheads on the one
hand and providing a first experiment in the
revival of the Indian craft and artisanship and
the House will be glad to know, as Mr.
Khandubhai Desai rightly pointed out, that the
handloom industry which was one of the
most
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important village industries of this country and the SATETAT ELl ¥ 2 7

most decentralised industry was the first to receive

the greatest attention of the Government. From a . R
mere production of about 800 million yards—it wl WAWTE WE : T, so TLE

was really less than that—we have now reached i syraT ZFaeiw & wrgedl fasa o
more than 2,400 million yards during a period of a =Y ~

decade and, Sir, 2.9 million handloom . . . % AW WA WS &1 e '_'('T at

SHRI BHUPESH GUPTA: What was the t tlw G 3@ A f5 o el #
perc}:riage? L s e o %Fﬁjﬂf g | AT § SR %:ﬁ,:q -
Wq‘fﬁ#nqﬁﬁwé | o TTAE
q s geeew fegeam ¥ owEl #
o oAt &)

SHRI MANUBHAI SHAH: Percentage in the
total production of cloth?

SHri BHUPESH GUPTA: Yes.

SHRI MANUBHAT SHAH: That was 20. = FAFHET ATOAW : FT Y000
 FW Awr & oaE q g 7
SHrRI BHUPESH GUPTA: It was exactly 20 per
cent even imder the British. The quantum of )
production was no doubt less but the percentage it Wﬂ;ﬂ WE : Yooo H FH

was the same. That is how you should judge. TAET & a7 F 8, {0,000 T FH FEA(
i 5 B R | v

SHRI MANUBHAI SHAH: The point is the ¥ W1 o & | T & &I &1 § w1

T
quantum and the number of persons engaged in H&TH EHI Toa agq g % |
the industry. Any-way, if anybody says that India
was industrialised and was enjoying the same

prosperity in the British day?, perhaps he may 1 iqﬁm qroaw ;o HI9 farst

agree with my hon. friend opposite. But we have m T v T
definitely made a great amount of accelerated ™ T an w7 & ofew e T

development during the last ten years in the field %'_ﬂa'ﬁq g 3 % wmwm w7 fewes
of handloom. In the country the handloom 2y w&f fir w7 2 )

industry was almost decaying and dying and the = *© ) .

production, both qualitative and quantitative, was
of a meagre character. Therefore our first FAaTE . & o =
programme was to rehabilitate the handloom At - WIE : H 1 ¥R

weaver. We have opened hundreds of centres and = i o w1 faew 9737'{:{ Wt fimr

trained the handloom weavers. W R L HO T R oo g W
We therefore first launched upon the

st FAFATT ATCAN 0§ §HT programme of reviving the old craft that was
e I THAT ;Tl?‘ﬂ' fr T 3?4'“{*? T the basic craft of this country, namely, the art

¢ of weaving and spinning. Now, Sir, in this
ST AT W FT -,,-g}a_'- L mm} handloom industry more than 2-9 million
families of handloom weavers are really
engaged and today I can say without any fear
of contradiction that
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more than 60 per cent, of these handlooms have
been brought into the cooperative field. Some
hon. Members might have a different view on
cooperation but we in the Government have firm
faith in the  co-operative sector as one of the
greater supporters of the weaker sections of the
community. When the individual artisan cannot
be supported by himself and his economic
resources it is better if 10, 20, 30 or 40 weavers
are brought together or grouped together.
And more than Rs. 60 to Rs. 70 crores from the
Reserve Bank are made available to them
through  co-operative  banks and all this
becomes a real economic effort for their
amelioration. And I am happy today to see
that of these | 2.9 million handlooms at least 70
per cent are really active and we are producing
some of the best  handloom cloth in the
world. It is popular in the United States; it is
being exported to the Soviet Union; it is going
to England and Germany and various other
countries of the world. Next only tqg
handloom is the ques-4 p.M. tion of khadi and
village industries. When Mahatmd
Gandhi, who brought the message of khadi t
this country, was alive, the production of
charkha khadi was less than Rs. 1 crore worth
per year. In the last one decade, since thd
Khadi and Village Industries Commission
started working, the production has now
reached almost Rs. 13 to Rs. 14 crores worth
Two to three lakhs of Ambar Charkhas havd
been distributed and more than a million peopld
are today engaged—a million and a half
really speaking—in different aspects of
spinning, in different aspects of Ambar Charkhg
work, carpentry work, the various other
training programmes, 'Parfisramalayas'
emporia and stores to distribute khadi. Though
Rs. 14 crores worth khadi may look a smal
quantity as compared to the massive production
of textiles, both in the handloom sector and the
composite sector, it requires  enormous
human effort to organise millions of homes in
the villages, whereby the
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old mother, the widowed wife, the disabled
and handicapped man or woman, is enabled to
earn eight annas, twelve annas or a rupee, in-
stead of completely being starved or being
deprived of any decent human job. When we
pleaded for khadi, we thought of khadi as a
lever to Indian freedom. More than that, it has
become an under-current of social insurance
in this country that we can take work to the
people. Here is something that a man or
woman earns with self-respect. And I am
proud of the fact that the work of the Khadi
and Village Industries Commission today
covers more than 1J lakh villages out of about
5,65,000 villages in this country.

When you talk of village industries as not
being there, I would agree if you say that the
intensive programme is not there, as we
understand it as massive industrialisation, that
is, a cluster of industries in every village.
Today it is not present there. As a matter of
fact, I know of no country in the world where
every village or every township of that
particular country has got a cluster of indus-
tries. There, you have got to go by the theory
of percolation. That means you select one or
two villages out of ten or twenty villages.
Industrialise that area. The rest of the area, the
economy round about its location gets
benefited by the prosperity thereof. To have a
lakh and a half of villages today served
through the leather industry, through Ambar
Charkha, through the traditional charkha and
through the various village industries of the
Khadi and Village Industries Commission is
not a mean achievement, if I may say so, in
the humblest possible words before the House
here.

Then, the Handicrafts Board has also done
a good amount of work. Here, of course, the
Handicrafts Board has been working more on
the urban side than on the rural side. Even
then, during the last four years, the
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that they have brought forward really
cover more than half a million people. Of
that, under the regulations that we have
stipulated in the Planning Commission
and in the Ministry, for all the boards, a
minimum of fifty per cent of the amount
allotted to these Boards has to be spent in
areas having a population of less :han
5,000 people. As my friend, Mr.
Deokinandan Narayan, has been pleased
to remark, it has been specified tliat a
rural area will be defined as an area
having a population of less than 5,000.
And 50 per cent of the expenditure of
each Board has been stipulated to be
allotted to areas having a population of
less than 5,000. In the last year's meetings
of the Coordination Committee of all
these Boards, we had further resolved that
the Boards should be asked to spend 75
per cent—not merely 50 per cent— of the
allotment. They should increase the
allotment to the rural areas henceforward.
Excepting  the  industrial  estates,
practically all the six Boards have to
spend about 75 per cent of their allotment
in the real rural areas with a population of
less than 5,000.

SHRI DEOKINANDAN NARAYAN:
They have not succeeded in spending 50
per cent, as you have said.

SHRI MANUBHAI SHAH: I shall deal
with that also. Not only have they
succeeded, but the returns show that in
many of the States the expenditure is
even more than 50 per cent. But that does
not mean that I am satisfied with the
quantum of the work done. I am merely
trying to make a review of the work so
far done throughout the country, lest the
House should have the impression that
this is a practically new subject coming
here and that we have totally neglected it.
As a matter of fact, when I come to the
future programme, the House perhaps
will find us in the Government to be
more dis-

[ RAJYA SABHA ]

to formulate 570
programme of rural

industrialisation

satisfied than most of the Members of the
House due to the magnitude and volume
of this programme.

Then, I was saying that in the First Plan
we provided only Ks. 26 cruies.
Immediaieiy in the Second Plan the
importance of this was already known.
Because it is a part of the Indian
economy, because it is a part of the Indian
philosophy, Indian freedom, we wanted to
bring economic emancipation to our
villages and to our craftsmen and artisans.
Therefore, we provided Rs. IbO crores, al-
most a seven-told jump in the Second
Five Year Plan. Some of the Members
perhaps said that we had not been able to
spend it. If I may say so, not only had we
been able to fully spend the provision in
the Second Pian, but we had also to go to
the Planning Commission for Rs. 20
crores more. Actually we asked for Rs. 50
crores, but they could not give that
amount. We have fully spent and
purposefully spent it. We have not wasted
the money. We have purposefully spent it
on schemes of benefit, in all the six
Boards, in the rural areas and semi-urban
areas. The amounts provided to the six
Boards were more than the target of
financial allotment which was envisaged
at the beginning of the Second Plan.

In the Third Plan also, as far as we in
the Government are concerned, we had
asked for a very massive allotment of Rs.
500 to Rs. 600 crores, but as you know,
due to the limited resources position of
the country and the various competing
claims of the different sectors of the
national economy and social life, the
Planning Commission and the
Government had to ration out their
resources. We were not so lucky and Rs.
265 crores was allotted to these industries
in the Third Plan. With a rider I may ex-
plain that the loan financing part of it has
been separated now from the allocation
under the Plan and that gives us another
Rs. 200 crores or so
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from the Reserve Bank, co-operative banks,
scheduled banks, private banks and from
the various types of corporations that we
have set up to finance small industries.
So actually speaking, the allotment or the
net investment in the small-scale indus-
tries, the village  industries, khadi,
handloom, silk, coir and handicrafts will
be round about Rs. 450 crores to Rs. 500
crores in the Third Plan. Even then, as
our entire economy, as hon. Members
have rightly pointed out, depends on
carrying more and more economic light
to the people in ihe villages, we are
totally  dissatisfied with what has been

done so far. And, therefore, at the
beginning of the Third Plan, a high-
powered  Rural Industrial  Planning

Committee has been appointed under the

[ 16 MARCH 19<W j

to formulate 572
programme of rural
industrialisation
people and the five Development
Blocks will be coupled together. It will

be less than a district, maybe one-third or
one-fourth of a district. So, the area will
cover five Blocks with a population of
five lakhs. In each area we propose to
spend about Rs. 20 to Rs. 25 lakhs in an
integrated ~ programme of  rural
industrialisation. I am glad to say that the
old hesitancy or some prejudice or perhaps
some thinking which was attached to vari-

ous small industries is now  getting
completely clarified. I am glad to
find here also in the House a  very ready

response to the fact that there is no caste
now left in the sense of 'non-power' versus
'power', or 'manually-operated’  versus
electricity  and the various other types of
handicaps from which we were suffering in

Chairmanship of the Deputy Chairman of the past. Every section of this Committee

the Planning Commission. We are al

members there. We have invited the
Chairman of every Board, MTr. Vai-kunth
Lal Mehta, Mrs. Kamla Dev

Chattopadhyaya, the Textile Commissioner.
the Chairman of the Handloom Board
the Chairman of the Silk Board, and twg
or three economists, Prof. D. R
Gadgil, Shri Dhwaja Prasad Dwivedi
Shri  Shankar Rao Deo and Shri Jaya
Prakash Narayan They are  eminent
prominent members of this high-powered
Rural Industrial Planning Committee
The Committee consists of all the Mem-
bers of the Planning Commission and
ourselves in the Ministry under the
Chairmanship of the Deputy Chairman
of the Planning Commission. = We have
met so far twice and I am glad to inform thg
House that as a result of the setting up of
this Committee, we have been able tg
augment the programme for a mord
intensive reorientation of rural industries
The programme which is going to be im-
plemented over and above the Third Five
Year Plan  programmes is  to select
forty projects in the first stage-A project
will consist of three to five Development
Blocks with a  population of about five
lakhs. One Block will have about 80,000
toone lakh

and the Boards, including the Khadi
and Village Industries Commission,
have gladly come forward to participate

in the programme  of mechanised
small-scale industries. We shall have
handlooms, we shall have handicrafts,
we shall have silk and coir and we
shall have also modern
mechanised small-scale industries like
cycle manufacture, instruments
manufacture, surgical and medical
appliances manufacture, sewing
machines, diesel engines, pumps
agricultural implements and tools and

various other improved tools. All of
them will be located in different areas
in these Blocks after  properly
conducting a survey. We are also
appointing survey teams, one team for five
of these areas. So there will be about
eight economic survey teams. Forty
projects would be selected and on each
project we will spend Rs. 20 lakhs to Rs.
25 lakhs, and an additional provision has
now been requested from the Government
of about Rs. 15 crores for these forty
projects. It is my hope that with this new
provision fresh ground would have been
broken in order to gather experience of
an integrated rural industrial develop-
ment programme where the barriers
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[Shri Manubhai Shah.] of the different
Boards or the various types of handicaps
from which we are suffering will be no
more there, and a most modern planning
suited to the needs of the rural Indian
economy will have been established as a
result of these projects. We are not
calling these pilot projects also. We are
calling them the first series of projects, so
that we know, as Mr. Khandubhai Desai
rightly pointed out, the experience is
there and the will also—here I may differ
from him—is there—it may not be as
aggressive because of lack of resources or
lack of economic overheads, and so on,
because ten years in the industrial
programme for a great country like this is
not a very big period that we have passed
through. As I had occasion to place
before the House in a different context,
we have today practically crossed the two
stages of industrialisation of any country,
namely, the creation of a climate for
acceptability of industrialisation or the
first stage in which almost eight to nine
decades are spent in the countries of
Western Europe and the United States—
that we have perhaps achieved within a
period of a decade; then the second stage
is to create the physical overheads, the
electricity, the financial programme, the
technical skill and the expertise— today
we can humbly claim that the Indian
people have achieved that sense of
urgency on industrialisation and creation
of overheads.

Now Sir, the massive industrialisation
programme is ahead, and in that
programme this most vital factor where
industry has to be carried to villages is
also going to form an integral part. I am
happy that the entire House has
supported this programme so vitally that
we will have further strength to be
derived from this august House and the
other House which has also been
pleading strongly on the need of rural
industrialisation, and that our hands will
be further strengthened in asking for
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more resources from the nation, from this
House and the other House and also in
creating a better programme to be
implemented right at the floor level, in
the villages. Sometimes the suspicion is
that in the name of villages we take the
money and use it for the urhan areas. It
will he specially stipulated that it will
have to be an integrated, real rural in-
dustrialisation programme with all the
activities of modern industrialisation
going to the villages.

Sir, also in order to see that the tools
and instruments of rural industries are
improved, we are planning to establish a
National Research Institute for the
improvement of tools in rural crafts and
small industry. It is common knowledge
to the hon. Members here, and many of
them have mentioned it, that some of the
tools have become out of date. The rural
crafts have suffered a thousand years of
neglect when they were never visible, and
particularly in the last two hundred years
India had lost practically all its
craftmanship. So, one has again to
resuscitate and bring modern technology
to these rural crafts. Sometimes the old
might be gold, but always the old is not
really gold. We have got to go in for
modernisation, for modern technology,
for application of modern tools to the
ancient industries. All this will be done at
the National Research Institute for the
improvement of rural crafts and tools.
That will be a Central Research Institute
with which we also want to combine
Branch Institute in different parts of the
country suited to the local craftsmen. It
might be that somewhere the stoneware
work is going on well, and we might
have a branch of this Institute there.
Somewhere else the work of silk might
be very good, or like Moradabad the
metal work might be very good, or like
Banaras the work on natural silk and
brassware might be very good, or in
different other parts the ivory work might
be very good. So, suited to each craft,
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we proposed to combine with the National
Research Institute the different branches for
improving the different modes of production,
the instruments and tools of production of the
rural industries.

Sir, I am also happy to see that various
Members have suggested, and particularly my
friend, Mr. Bhupesh Gupta, has mentioned,
that we should not confine ourselves to only
the small industries which are traditionally
known to us. Here we propose to bring in the
most modern industries also. I do not mean
ancillaries or auxiliaries of heavy industries
only. Of course they are not debarred. The
auxiliaries and ancillaries of heavy industries
are really the bedrock of small industries
anywhere. After all you want ready markets,
and the heavy industries are not something
hate-worthy ~ because you want rural
industrialisation. As a matter of fact the
Government does not find any contradiction
between heavy industry, large-scale industry,
medium industry, small-scale industry and cot-
tage industry. These are all integral parts of co-
existence of our national economy, and
modern technology always means that as
innovation grows the inferior productive
apparatus gives place to more modern and
more productive apparatus. Actually speaking,
technological displacement is a function of
social growth, and gradually as the society
grows, the inferior modes of production will
have to be given up and replaced by more
modern and more productive instruments of
production. Therefore, we do want to bring the
latest types of techniques which are available
in the rest of the world, which can be evolved
here by our own indigenous talent and research
for the industrialisation programme, of the
rural areas. Therefore, we have accepted what
my friend, Mr. Bhupesh Gupta, and others
were mentioning, that we do not want to cling
to something which is old and tradi-
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tional although we do not want to discard
also what is very good in those fraditional
crafts.

Sir, there are a few other points
mentioned about the agencies for im-
plementation of this programme. Here

also, Sir, we have an open mind. We want to
give the maximum benefit to the Panchayats
and Panchayat Samities to participate in  the
programme of rural industrialisation. But
as many hon. Members rightly pointed out.
the Panchayats themselves will be in their
infancy as far as the management of public
works, of social problems, of problems of

local self-government, and village and
taluk management are concerned, and
therefore we do  not want to overload

them with all these economic programmes
which we want to make a complete success
in the shortest possible time. There will be
Panchayat Samities managing  something.
There will be co-operative societies to which
we will give  encouragement, co-operatives
of artisans,  co-operatives of workers, co-
operatives of industrial estates, and so on, but
we will also welcome  small  enterpre-
neurs because it is the small artisan whose
receiving a small loan or a little hire
purchase machinery might enable him not
only to  rehabilitate himself but to develop
new skills and forms which can contribute to
the general development of industries and
industrialisation of this great country.
Therefore, all the instruments known to
mankind of the most modern type and all the
forms of organisation social and economic,
which can go to accelerate the programme of
industrial development will find a place
in this integrated programme of rural
industrialisation.

Sir, it is a happy sign that these ten years of
intensive thinking on these problems of vital
importance to our national economy have
now been yielding some results on which we
can hopefully look forward to a bright future
and a successful pro-
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[Shri Manubhai Shah.] gramme of SHri S. C. DEB (Assam): Mr. Vice-
implementation of  rural industrialisation. | Chairman, Sir, I am pleased to hear with all
Therefore, Twould request the hon. Mover | attention the speech delivered by the hon.

not perhaps to insist on a Committee of
Parliament, because it is not as if the thinking
has not been done, it is not as if we do not
have the data or the statistics, it is not as if
we do not have the experience of the
different forms of organisation to make a suc-
cess of the programme of rural in-
dustrialisation.  All these factors are there.
The resources were limited and are still
limited. We are trying to pump in more and
more resources, and therefore I can assure the
House that with the great support and blessings
that they have given us today and in the past,
it should be possible for the country and the
nation's Plan to include greater and greater
weightage to the development of the rural
economy which is being backed also, as the
House knows, by the rural works
programme. Here I may only mention in
passing that Rs. 150 crores has been provided
in the Third Plan as a special allocation for

the rural works.  Rural works do not
only mean providing temporary  employ-
ment, but rural works are going to be

oriented to establish  certain economic
overheads, facilities like roads for approaches,
or creation of facilities for lift irrigation, or
creation of facilities for industrial estates or for
electrification to be supplemented by the
national programme. All those important
things which are of a permanent character are
going to be huilt out of the provision of Rs.
150 crores. When you put all these small
pieces and bits together, you will find that the
programme as a whole is not one of a
disappointing character but one on which we
can build hopes for the future of India and
particularly those areas where, as hon.
Members rightly said) more and more
light will have to be taken in order to remove
the darkness of ages which  is prevalent in
our Indian villages.

Thank you, Sir.

Minister. I was also a supporter of the motion.
He was appealing to the Mover not to press
the Resolution and he was giving an account of
the progress. However, I like to make some
more points in a very short time.  Firstly,
whether it is rural industry or medium industry
or small-scale industry or big industry, industry
always requires power. Our Prime Minister
that very  day stressed this point that we
were not giving so much importance to power
generation. When he was  making his
speech, he was sorry that the need for so much
power that was needed for our industrial
growth was not being attended to by the

Government, and that need 1 like to stress
upon the Government. Wherever there
is an industry, power should be there. In

your Plans, you are giving so many things but
as far as rural electrification is concerned,
you will find it is  very insignificant.
You stress upon the improvement of agri-
culture and modern methods, you want
improved ploughs.  If you want improved
ploughs, rural industries should be
developed in that area where you
require an improved plough. We appoint
committees and we are waiting to see what is
going to be done.  After some time, all the
recommendations are there, but the
Government is failing. ~ We are seeing  all
these things.  So, we are stressing upon the
Government that if you like to uplift the
human resources, the human power, you are
to give more attention to the village.
Agriculture cannot support every
villager. You are to meet the needs of under-
employment and also  unemployment. If
you are to meet the under-employment
situation, you must develop the industry,
whether it is cottage industry or small-scale
industry. Ilay stress upon cottage industries
and small-scale industries. I do not give so
much importance to big industries. Big
industrialists are
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there, and Government is also there to find out
where the big industries are to be established.
But if you are to meet the needs of the people,
if you are to meet the needs of employment
that are growing every year— it is an
astounding figure—and if you are to meet the
hankering of the people for education, then
you must take up industrial development in
the villages in the rural areas. And if you are
to do that in an integrated way, the
establishment of some commissions and
getting their reports and findings will not do;
actual implementation is necessary right now,
and that has to be attended to. You may set up
this commission or that commission or a high-
power commission. We are always setting up
high-power commissions but some beginning
should be made. Maybe there are some
villages which are being electrified but what is
their percentage? That has to be seen. And we
must give more attention to the generation of
power for the village industries and the small-
scale industries- I humbly submit that if you
are to meet the needs of the people, if you are
to meet the needs of the unemployed youths,
educated youths, you must develop small-
scale industries in every area, whether it is a
backward area or it is an advanced area. That
is the only solution. Our friends are also
thinking of setting up rural industrial estates.
We hear all these things. But what is the
concrete thing that is being done? That has to
be seen and there we judge the Government.
All the paraphernalia is there, a vast
administrative machinery is there, all things
are there. But we like to know the result of all
these. People are hankering after these things.
What is actually being done. Of course, ovr
Government is doing many things. But the
needs of our people grow faster. With the
establishment of rural and small-scale
industries in different areas, people are coming
forward just now but power is not there, or the
raw material, steel is not
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there. As far as my State is concerned, I say that
steel is wanting in every area, power is wanting
in every area. I am speaking for my State.
Power is not there, steel is not there. How can
you develop small-scale industries in every area
unless you have these things? Maybe the State
Government is not so much aware of it, maybe
the State Government does not realise where the
people's shoes are pinching. But the Central
Government is there. There is a small-scale
industries organisation there. They must know
what the needs of the people are, they must « set
an example. They must move the State
Governments to do things at the right moment
and in the right direction. That is my humble
suggestion.

SHRI BHUPESH GUPTA: Sir. I move for
closure because I would like this Resolution
to be voted on. Otherwise it will be talked out
and it will be lost.  Therefore, I move:

"That the question be now put."

The question was put and the motion wns
negatived.

Suri J. H. JOSHI (Gujarat): Mr. Vice-
Chairman, Sir, I congratulate the Mover of the
Resolution. I do not fully support it. The
question of the integration of the small-scale
industries and the heavy industries is a
question of very vital importance. But so far
as the setting up of a Committee of Members
of Parliament is concerned, I do not fully
agree with him as T feel that the Minister has
replied fully, and he has given a ful! account
of what the Government has done and what
the Government is going to do for developing
the small-scale industries in the country.

Sir, I feel that India has predominantly rural
areas. It is known all over. And if there are a
few hundred cities or towns in the country,
there are more than six lakhs of villages, and
some of the villages have not seen the light of
independence. Many of the
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[Shri J. H. Joshi.] villages have not as
yet derived the benefits which the cities
and the towns have derived after indepen-
dence. The tiller of the land is not anyway
better. He is rolling in poverty, ignorance
and superstition as he was doing before
independence. When ne finds it difficult
to maintain his family by agriculture or
by tilling the land, he gives up the land,
goes to the city, joins some factory and
tries to maintain his family. This is the
condition of the villages vis-a-vis the
cities. The cities are growing like
anything, and along with cities factories
and industrial units are also growing. So
on the one side there is the prosperity that
is coming, and on the other side the
villages are remaining as poor as ever,
even poorer than they were before. Sir,
this creates a sort of imbalance in
economy. Now in order to try and fill up
the gaps between prosperity on one side
and poverty on the other, it is very
essential that some sort of industrial units
should be set up in the rural areas. That is
the general proposition and we all
welcome it.

Now, Sir, it has been mentioned in the
Third Five Year Plan that sanction has
been given for the establishment of I0O
Industrial Estates, which seek to remove
small industrial units from the urban
areas and to set them up in the rural
areas. This is a good thing; it is a healthy
sign which we want to see, whereby the
prosperity of the rural areas also can be
achieved.

Now by small industries we mean—
and there is no doubt about that—the
industries run by power, those industries
which have an investment of below Rs. 5
lakhs. I do not exactly remember, it may
be even Ks. 5 lakhs. Now the question is
what amount of investment creates a sort
of employment. In the field of small-scale
industry a small unit with an investment
of, say, Rs. 10,000, can provide
maintenance to one family, whereas m a
very big industiy or heavy indus-
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try it requires an investment of almost Rs.
50,000 to give employment to one. Now
looking at this sort of ratio, it is essential
to see that, instead of setting up very
heavy industries, it is far more beneficial
and advantageous, from the point of view
of employment, to set up such small
industrial units and spread them over in
the different rural areas. Of course it
requires power, and therefore it is also
essential that the rural areas should be
electrified as fast as possible.

Mr. Manubhai Shah gave us an account
of how there has been progress in the
production of cycles, sewing machines
and other spar, parts. It will be seen,
making a comparison of the progress
achieved at the beginning and end of a
four-year period, that is to say, in the year
1956 and in the year 1960, that there were
35 units producing sewing machines in
1956 and that the number rose to 75 in the
year 1960. For machine tools the units
were 344 in 1956 and rose to 500 in 1960.
In point of production, the production of
bicycles rose from 25,000 in the year
1956 to 2,28,000 in the year 1960.
Sewing machines also showed an
increase, from 23,600 in 1956 to 52,000
in 1960. Now all these things can very
well be manufactured in small towns and
in the rural areas also because, so far as
talent and rural resources and rural man-
power are concerned, they are available in
ample measure, and after a sort of
training— which requires a very short
period— it is not difficult to find talent in
the rural areas. Sir, I might cite an
instance of some centres in Saurashtra—
for example, Rajkot, Surendra-nagar,
Porbundar, Jamnagar and Bhavnagar;
they have grown in small scale industries
to an extent which it would be impossible
for anyone to imagine. Now the talent
also is not lacking and I feel that if some
of the industrial units were shifted to
smaller towns or even villages, the cost of
production would be less than what we
find in the big cities. But there
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is one handicap which these people find
by experience and that is that when a
person tries to set up a unit, the
departments, instead of helping him, try
to put obstacles in his designs. Now I feel
that the Government departments should
feel it a sort of obligation and try to
encourage them whenever a person tries
to set UD some industrial unit. In the
matter of coal they have experienced
great shortage. In the case of raw
materials also they have experienced
shortage. Now in the course of their
running their industries they find great
difficulty on account of these shortages,
and therefore I feel that the Government
should encourage them and try to lend a
helping hand. Now I find in the 'Times of
India' of today that the investment in the
State-owned  industrial  undertakings
comes to the order of Rs. 870 crores but
the return is only 0-4 per cent. Now I
would like the Government to go into
this and see that the return i not less than
5 per cent if the idea is to run them on a
gainful or purposeful basis. As it is, it
appears that it is less than one-tenth of 5
per cent. It has been found that closer
integration between small-scale indus-
tries and large-scale industries is very
essential and small scale industries
should serve as ancillary ones. Now, Sir,
there has been a scheme for supplying
the machinery and other equipment on
hire-purchase in city areas. I think the
same scheme should be extended to those
industrial units which are set up in rural
areas also.

Sir, as I mentioned earlier, the in-
dustries have to face a number of
obstacles. The procedures of the Gov-
ernment machinery take a pretty long
time. The shortage of raw materials, fuel,
etc. is a great obstacle in the progress.
This should be removed and every sort of
encouragement should be given to them.

Then, Sir, another thing which is
necessary is the technical advice which
should be available to those who require
it. Now there has been an allot-
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ment of about Rs. 180 crores during the
Third Five Year Plan. But I would like
that the Centre should give more
contribution than it has done at present. It
is the States presently on which greater
burden j, p.siced. I think the Centre also
should give more aid to the States.
Therefore, as I said earlier, I feel that it is
not necessary to appoint an Enquiry
Committee since the Government has
done much and is trying to do what it
should. Thank you.

584

DrR. A. SUBBA RAO: Mr. Vice-
Chairman, Sir, as I expected, the Min-
ister in his reply was extolling the
progress achieved in the past decade in
rural industrialisation in our country. I do
not deny it. But the question is whether
the progress that we have made in the
past decade is commensurate with the
requirement and means of our country.
That is the question. And looking from
that angle, I feel that much more has to
be done and the achievement that we
have made is not commensurate with the
requirement.

Again, Sir, there is the problem of
certain regions which are underdeve-
loped, States which ar. underdeveloped,
and because of their underdeveloped
nature the economic condition of the
people there is too poor. So, unless
special attention is given to these States
or underdeveloped regions, these regions
cannot come to the level of other regions
which have advanced sufficiently,
compared to these areas. I particularly
refer to the State which I come from,
Kerala. What is the condition there? The
density of population there is 1,127 per
sq. mile, the thickest in the whole of
India. Agriculture supports about 53 per
cent, of the people and the per capita
availability of land is only about 30 cents.
This indicates the exceptionally heavy
pressure of population on land. Agri-
culture supports only a small proportion
of the population, smaller than it does in
other States. There is no scope for people
for employment. They
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[Dr. A. Subba Kao.J depend more and
more on agriculture. So, the only thing left
for them is industrialisation.

Industrially also the State is far
backward. Only 18 per cent, of the total
industrial working force is employed in
factories, and the per capita income in
industry is only Rs. 124 against the all-
India figure of Rs. 544 which shows the
extent of industrial backwardness of the
State. Nearly 72 per cent of the
population has goi a per capita income of
less than Rs. 16 per month. That shows
the backwardness of a particular region or
a particular State in our country. So,
special consideration should be shown to
these areas or States which, I feel, has not
been given so far.

Now, Sir, one of the primary factors or
pre-requisites for rural industrialisation is
the development of power. That had been
stressed by the Prime Minister yesterday
and by previous speakers as well. Sir, our
State Government submitted a plan for
the development of power. It was a plan
costing about Rs. 64.14 crores. There-
fore, unless power is available very cheap
and in plenty, it is not possible to develop
the rural industry.

Again, Sir, there is another difficulty.
The programme of rural electrification is
retarded due to certain rules or certain
rigidity observed by the respective
Electricity Boards. I do not know on
whose stipulation they adopt such
rigidity. For the extension of electricity to
rural areas they insist upon 10 per cent,
return. If this is insisted upon, that too
particularly in respect of a village which
is very poor and where there is absolutely
no industry, it will be very difficult to ex-
tend electrification to that particular
village, and the question of starting rural
industries becomes very difficult. So, this
has to be looked into and in respect of the
areas which are under-
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developed and which are selected for
rural industrialisation, for extension of
industry, this immediate stipulation has
to be waived.

Again, Sir, another difficulty that is
confronting us in industrial expansion is
the lack of co-ordination between different
departments. We have got, as our
Industry Minister just explained, a sort of
three-tier system—I mean the Industries
Department, the Khadi and Village Board
and the respective State Boards and
State departments also coming into the
picture. Now, Sir, when there is a plan or
a scheme prepared by the State Industries
Department, the Khadi and Village Board
takes into its head that it should not be
sanctioned.  Or if the Khadi and Village
Board is ready with a plan or a scheme,
the Industries Department says, "No.
Nothing doing". This has actually
happened. For example, in our own area,
in a village, a pottery industry was
constituted and  certain poor people
joined together. At last the Village
Industries officer went to the locality,
found out and chalked out a scheme to
form a pottery industry. This scheme
was sent to the Khadi and Village
Industries Board which kept it pending.
The position was, or rather the stipulation
was, that this pottery industry would not
want an, grant or loan from the Khadi and
Village Industries Board. = These people
just wanted the permission to register
their society. Even for registering their
society, the permission of the Khadi and
Village  Industries Board ig necessary.
For getting the permission of the Central
Cooperative Inspector the prior permission
of the Khadi and Village Industries
Board ia necessary. That i the
position. Now, this Board kept the matter
pending on the ground that even though
these people might not require any grant
or loan now, they might in future require it
and they wanted to go into the question of
the status of the particular society and they
said that, unless they first went into the
detailed position of  that  particular
society,
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they could not grant the permission sought. 1
am just br.nging forward th;s one example to
show the iacli ot coordination between the
different departments.

There is also difficulty caused by the lack
of proper planning. For instance, we have
certain training schemes for the village
industries. Many trainees were trained. Some
four or tive batches oi trainees had finished
their training. Later on, when actually those
trainees were to be employed or were to be
utilised for developing those industries—and
they were cot.age industries, of course,—they
were told that unless thoy formed themselves
into a cooperative society, nothing could be
done. What did the Cooperative Department
do? The Cooperative Department said it could
help these people by giving them a certain
amount of money, by advancing them a
certain amount of money by way of share-
capital. But even then nothing came out,
because these are poor people after all,
backward peopie, and they cannot raise even a
rupee or two rupees per head. Naturally,
therefore, even though they had been trained
in the advanced techniques of a particular
cottage industry, they could not utilise that
training or use that training for their own
advantage. So this sort of a lack of co-
ordination or lack of preparation is there.
Therefore, I feel, a Committee of the kind
suggested would have been helpful in going
into these matters in detail and suggesting
how best to overcome the difficulties that are
actually there in implementing the various
programmes. Of course, we have got good
programmes, but the difficulty comes in, in
their actual implementation.

I may give another example. There was a
scheme at the block development level that a
dairy industry should be encouraged. The
people concerned tried their level best to
encourage a dairy industry. But they could not
get a sufficient number of people who
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would be prepared to start the dairy industry.
So what did they do? In order to fill up their
records, they advanced money to certain poor
villagers and asked them to purchase
buffaloes. The money was given for the
purchase of buffaloes and it was dubbed
spending on dairy industry. Therefore, all
these things have to be gon, into. It could
have shown how money in certain instances
had been misused, how m certain instances
eertam regulations and departmental red-
tapism come in tne way oi the proper
development of rural industries. £So a
committee would have neiped and a
committee oi Members of .Parliament would
have been neip+ul for going into ali these
matters, and for seemg what are the bottle-
necks to be removed in order to implement
our programmes. But un-loriunately, the hon.
Minister is opposed to that type of a
committee. However, I do hope that at least
now he would agree for the appointment of
the committee suggested which will help him
in implementing his own programmes.
Thank you.

SHRI JOSEPH MATHEN: Mr. Vice-
Chairman, I support the motion before the
House. Alter hearing the hon. Minister, 1 do
not think that it is absolutely necessary to
appoint a committee consisting of the
Members of this House. Still I think we should
give very serious consideration to the question
of the industrialisation of our villages. Very
often there are people who are prepared to
invest Rs. 50,000 or Rs. 60,000 or even Rs. 2
lakhs or Rs. 3 lakhs and they approach the
Government officials or the body set apart to
encourage the industrialisation of our country.
But they are otten disappointed because all the
formalities that have to be observed before
starting the industry, these people are not able
to fulfil due to the indifference of the officers,
or rather the lack of enthusiasm of the
department which deals with this matter. |
know certain persons who have approached
the
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Government in States where idustriali-sation
is quite backward, and the majority of them
have complained to me that they could not get
proper encouragement from the department.
So, according to me, I think, there should be a
thorough check-up with regard to it.

SHrRi SHEEL BHADRA YAIJEE: You
mean the officers are urban-minded?

SHRI JOSEPH MATHEN:
department ~ which  deals  with  the
industrialisation of the wvillages. What
industries are to be started and how much
expenditure a particular industrial venture will
require, all sucft details will have to be
supplied to the people and they will have to be
given all sorts of encouragement by the
department. And even if a person becomes a
bit indifferent after some time, he will have to
be met continuously by the officers uuncerned
so that he may get the incentive to start the
industry.

I mean the

In this connection I wish to say something
about the coir industry in the State to which I
belong. Kerala has almost 75 to 80 per cent,
of the coir industry of this country and the
manufacture of coir mats and mattings and
other coir goods is the main feature of the
coastal area of Kerala. This industry has been
deteriorating for the last one decade and even
though we are exporting a lot of coir yarn to
European countries and other foreign
countries, we couid not get much
encouragement for the manu-
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facture of quality goods in our place. The coir
industry was centralised in the towng in our
State and now because of the labour problems
and the lack of demand for quality goods and
the inability to find good markets for the
quality goods, the industry has been
decentralised among the villages and the
industrialists in these villages ar, not getting
proper aid from the Government in order to
stabilise this particular industry. Most of these
village industrial units are now facing
difficulty. They have to face the middleman
who advances money for the manufacturing of
the coir goods. If at all they produce quality
goods, they must get appropriate payments in"
time so that they may continue the business.
This they do not get and so this business has
been suffering for the last 5 or 10 years. |
submit that proper attention will have to be
given to developing this industry so that the
coastal areas may not suffer and be de-
industrialised. This is happening because of
the lack of cooperation in this matter. Very
often the coir industrialists depend upon coir
yam bought from some big businessman on
loan basis and these industrialists are not able
to manage the repayments ic time and they are
suffering a lot.

THE VICE-CHAIRMAN (SHRI K. K. SHAH)
: Mr. Mathen, we will have to adjourn now. It
is five o'clock. The House now stands
adjourned till 11 AJvi. on Monday, the 19th
March.

The House then adjourned at five
of the clock till eleven of the clock
on Monday, the 19th March 1962.



